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1214 brs,
DEMANDS FOR GRANTS—contd.

MmvisTey or ComMunITY DXVELOP-
MENT AND Co-OPERATION—cONtd.

Mr. Speaker: The House will now
resume discussion on the Demands for
Grants relating to the Mmistry of
Community Development and Co-

operation

Out of eight hours allotted for these
Demands, 7 hours and 27 minutes now
remain

The list of Bselected cut motions
relating to these Demands has already
been circulated to hon Members on
the 11th Aprnl Those cut motions
may be moved, gubject to their being
otherwise admissible

Shr1 Vasudevan Nair was in posses-
sion of the House He may continue
his speech

Need to do away with regional dis-
panity wn allocation of funds to areas
under Community Development
programmes

Shri P. G Deb: I beg to move

“That the demand under the
head ‘Community Development
Projects, Nationa]l Extension Ser-
vice and Co-operation’ be reduced
by Rs 100"

Need to consult Panchayats m regard
to development works wm Com-
munity Development Projects and
National Extension Servmce Blocks

Shri P. G Deb: I beg to move

“That the demand under the
head ‘Communmity Development
Projects, Nationa] Extension Ser-
vice and Co-operation’ be reduced
by Rs 100"

Msuse of jeeps by National Extension
Service and Community Develop-
ment Blocks authorities

Shri Panigrahi: I beg to move

“That the demand under the
head ‘Commumtv Development

Projects, Nationa] Extension Ser-
vice and Co-operation’ be reduced
by Rs 100"

Failure of socwal education programme
because of no follow-up actwities

Shri Panigrahi: I beg to move,

“That the demand under the
head ‘Community Development
Projects, Nationa] Extension Ser-
vice and Co-operation’ be reduced
by Rs 100"

Role of the Block Development
Officers and the Village-level workers

Shri Panigrahi: I beg to move

“That the demand umder the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operatxors be reduced
by Rs 100"

Absence of any provision sn the
Block budgets for mawntaining and
repairing the existing and old
village roads

Shri Panigrahi: I beg to move

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs 100"

Bureaucratic and official outlook still
dominating the various actinties of
the Block admanistration

Shri Panigrahi: I beg to move

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs 100.”

Slow progress of minor irrigation pro-
grammes wn National Extenston
Service and Community Develop-
ment Blocks

Shri Panigrahl: I beg to move

“That the demand under the
head ‘Communmty Development
Projects, Nationa] Extension Ser-
vice and Co-~operation’ be reduced
by Rs 100"
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Falure to encourage uillage and vice and Co-operation’ be reduced
small-scale industries and ndustral by Rs 100"

co-operative societies m National
: n Servic c Slow progress in implementing the
E S e and munity recommendationg of the Study Team

Development areas
Shri Panigrahl: I beg to move Shri Panigrahi. I beg to move
“That the demand under the

“That the demand under the head ‘Community Development

head ‘Community Development

Projects, National Extension Ser-
Projects, National Extension Ser- y N
vice and Co-operation’ be reduced ;;ceR:nt:ogc'i'- operation’ be reduced

by Rs 100"
Present composition and functions of | Pa:lt:mre:fu:d:p:c';;dx;c a:r:;:n:o f::
the Block Advisory Committees stage 1 and st 11 blocks

Shri Panigrahi: I beg to move Shri Panigrah: I beg to move

“That the demand under the
head ‘Community Development
Projects, Nationai Extension Sex-
vice and Co-operation’ be reduced
by Rs 100"

“That the demand under the
head ‘Community Development
Projects, Nationa] Extension Ser-
vice and Co-operation’ be reduced

by Rs 100"
Defective working of the credit co- Pr

ogramme of village leader tramning
operative and other co-operative lopted and put to practice by the
organuations Block Development Authorities
Shri Panigrahi: I beg to move Shri Panigraht: I beg to move.

“That the demand under the .
SR o e Rl
Projects, National Extension Ser- € 1ty € opmen
! s Projects, Natwona] Extension Ser-

vice and Co-operation’ be reduced

» vice and Co-operation’ be reduced

Need kf“ dm ";:ll":‘gw"n‘:{ C?’ll; Slow progress in mmplementing pro-
wor! one 11 a grammes relating to animal hus-
Blocks for increasing agricultural bandry and fisheres n Block areas
production due to shortage of qualified techni-

cal personnel

Shri Panigrahi. I beg to move

Shri Panigrahi: I beg to move
“That the demand under the

head ‘Community Development “That the demand under the

Projects. Nationa] Extension Ser- head ‘Community Development

vice and Co-operation’ be reduced Projects, Nationa} Extension Ser-

by Rs 100" vice and Co-operation’ be reduced
by Rs 100"

Need for maksng full utilisation of all
available local resources of smprov- Need to smphfy law relating to

ed seeds, manures and irngation co-operatives
water Shri Panigrahi: I beg to move

. “That the demand under the
Shri Panigrahi: I beg to move head ‘Commumity Development

“That the demand under the Projects, Nationa} Extension Ser-
head ‘Community Development vice and Co-operation’ be reduced
Projects, Nationa] Extension Ser- by Rs 100™
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Failure 1n  encouraging the labour
contract co-operative societies in
N.ES. & C.D. Block areas

Shri Panigrahi: I beg to move:

“That the demand under the
head Community Development
Projects, Nationa] Extension Ser-
vice and Co-operation be 1educed
by Rs. 100.”

Need for openng National Extension
Service Blocks wm Deogarh and
Rawrakhole sub-divisions v Owrissa

8hri P. G. Deb: 1 beg to move:

“That the demand under the
head ‘Mmistry of Community De-
velopment Projects and Co-oper-
ation’ be reduced by Rs. 100.”

Need for opening an Onriental Train-
ing Centre at Angul, Orissa for
trammng of Block Development
Officers from this year

Shri P. G. Deb: I beg to move:

“That the demand under the
head ‘Ministry of Commumty De-
velopment Projects and Co-oper-
ation’ be reduced by Rs. 100~

Failure to provide sufficient numba»

of service co-operatwes allover
Indwa

Shri M. B Thakore: I beg to move:

.“That the demand under the
head ‘Ministry of Commumnty De-
velopment and Co-operation’ be
reduced by Rs. 100.”

Failure to provide enough irrigation
and minor irrigation schemes under
the National Extension Service and
Commaunity Development Blocks

Shri M. B. Thakore: I beg to move*

“That the demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs, 100.”
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Failure to understand the real dift-
culties of the farmers in regard to
co-operatives

Shri M. B. Thakore: I beg to move:

“That the demand under ihe
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.”

Problem of agricultural finance

Shri M. B Thakore: I beg to move:

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100.”

Fatlure to implement the recommenda-

tions made
Credit Survey

by All India Rural

Shri M. B. Thakore: I beg to move:

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100”

Misuse of government vehicles by

National Extension Service and
Community Development Blocks
authorities

Shri M. B Thakore: I beg to move:

“That the demand under the
head ‘Community Development
Projects, National Extention Ser-
vice and Co-operation’ be reduced
by Rs. 100.”

Failure to stop corruption in the
Department

Shri M. B. Thakore: I beg to move:

“That the demand under the
head ‘Community Development
Projects, National Extention Ser-
vice and Co-operation’ be reduced
by Rs. 100.”

Mr. Speaker: All these cut motions
are before the House.
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Shrt Vasudevan Nalr (Thiruvella):
Last time. I was referring to a report
by the study group of the Agriculture
Ministry on co-operative policy, and
then [ was trying to make out that
the Government should give serious
thought before finally adopting that
report and implementing it.

I would like to say a few words
en the hotly discussed topic of co-
eperative farming. The hon, Prime
Minister in his introductory remarks
stated that he believes that this policy
of co-operative farming is, on the
whole, accepted by the entire coun-
iry. I feel that that statement is
quite correct, but that does not mean
that there is not opposition to this
policy, that there is not very strong
criticism of even the fundamental
approach of this policy of co-operative
farming.

Even yesterday I read a very long
speech by Shri C. Rajagopalachari,
when he was addressing a conference
of agriculturists. He was criticising
this policy and asking the Govern-
ment to drop this policy. So, a lot
of discussion is necessary on this issue
even now and we have to thrash out
many points.

Even in this very House we have
got our friend Shri Massni who very
strongly disagrees with thig policy.
He has moved a cut motion on this
very Demand to discuss this policy
of co-operative farming.

We feel that we have to create
certdin prerequisites before we launch
upon this scheme of co-operative
farming. I understand that all the
resolutions passed by the Congress on
this issue have made it very clear
that we are going to have this co-
operative farming only after three
years, and during this period of three
Yyears we are going to have only ser-
vice co-operatives, But apart from
the service co-operatives, to me the
most importent pre-requisite necessary
for successtul co-operative farming is
basic land reforms.
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I know that the discussion of land
reforms is not very relevant here. I
cannot imagine successful co-operative
farming without implementing the
policy of ceiling on holdings of land
because, retaining powerful land-
holders in the countryside you cannot
have successful co-operative farming.
The result will be that these co-
operatives will turn out to be the
pocket organisations of thefe power-
ful vested interests, the powertul
landlords in the countryside, if we are
not going to implement basic land
reforms immediately.

I do not know how much we will
succeed in the real implementation of
the great proclamations that we have
made on this issue. We have passed
many resolutions, we have made many
declarations. The Prime Minister
often refers to that, but with the very
many other statements made by very
important people in the ruling party,
I doubt very much whether we will
be able to implement this policy.

I am reminded of the statement
made by an hon. Minister of the
Madras Government, the Revenve
Minister himself, during the Iast
debate in the Madras Assembly, that
they will only go slow on this issue,
that they will only introduce the Bill
before 1lst January, 1960, and that
they will be very liberal in fixing the
ceiling. He indicated that this may
go up to 100 acres for one single
individual, and that for the extra land
they will be given very good com-
pensation. All these statements he
made on the floor of the Madras
Assembly. And there are several
other statements like that. So, we
have got our apprehension about the
real implementation of this policy.

Swami Bamananda Tirtha (Auran-
gabad): What is the compensation
enumerated in the Kerala Agrarian
Bill? Does the hon. Member know?

Shri Vasudevan Nair: I have no
time to go into those details, but I
would like to tell the hon. Member
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that 1t is five to sixteen times the
fair rent.

Swami Ramananda Tirtha: I may
inform the hon. Member that it is 60
per cent of the market value.

Shri Vasudevan Nalr: I do not
know the result of the Select Com-
mattee Report, as to what is the final
decision, because I have not seen it,
but in the draft Bill it was flve to
mxtleen times of the fair rent,

Swami Ramanands Tirtha: It has
changed.

Shri Vasudevan Nair: I do not know
the latest position. In the draft Bill
it was filve to sixteen times of the
fair rent.

Hon Member Shri Masani has on
several occasions raised very import-
ant Points objecting to this idea of
co-operative farming. On several
other occasions, I believe many hon.
Members in this House have replied
t0 hum very effectively. So I do not
want to go into the details of the
problem But I was astonished to find
that 1n order to enrphasise his case,
ne was quoting several people includ-
ing the former Polish Prime Minister
Mr. Gomulka, and I should say that
the hon. Member has almost succeed-
ed in creating an impression that the
policies adopted by the Government
led by Mr. Gomulka are policies
almost against co-operative farm.ng—
at least he was able to create that
impression. But I should say that
he was depending on at least half
quotations. I would place before him
the latest report presented by Mr.
Gomulka, who 15 First Secretary of
the Polish United Workers Party,
before their Party Congress on March
10, 1039. It is reported like this:

“Gomulka emphasised the
importance of all-round streng-
thening of the socialist sector in
agriculture through ensuring to
the co-operative farms the condi-
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tions in which they could quickly
develop. While anxious to main-
win the full voluntariness and to
respect the will of the peasants,
ne said we shall indicate to the
working peasants that the road to
the constant growth of the well
being and culture of the nation
is connected with the prospect of
the socialist transformation of the
countryside”.

He has left no doubt for others to
feel that the Polish Government has
gone back on this 1ssue of co-operative
farming. On the other hand, maay
governments and many parties in the
world have come to the conclusion
through experience and after mature
thought that the only way of rapid
development in the countryside, the
only way of removing the inequalities
between different sections 1mn the
countryside, the only effective way of
liberating the large millions of
peasants from the drudgery that they
were being subjected to for the last
80 many generations is the way of
co-operative farming, is the way ot
building up socialism in the country
side

I can understand Shri M. R. Masan1’s
opposition because he 1s against social-
ism. He is, I should say, the champion
of non-co-operation in the country-
side, because he knows that if there
18 going to be effective co-operative
farming in the countryside, then the
unhindered development of capithlism
n the countryside cannot take place.
That 1s the obvious result of co-opera-
tive farming n the countryside. The
Prime Minister himself in his intro-
ductory remarks made it very clear
that the policy of co-operative farm-
ing is closely linked up with the
building of socialism in this country,
and we need not be astonished to find
Shri Masani, who is an open champion
of the private sector in all the flelds,
ooming forward and opposing eo-
operative farming.
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Apart from the expenience of
Poland, we have got our own expe-
#ience m our own country I do not
say that we have got a very large
expenence, but we have got our little
expenier ;e Before going into that, I
would h.ce Shr1 Masaru to go through
a \cry valuable article on the expen-
ence of co-operative farmung in Bul-
garia It 1s a very small country But
their experiences are very rich. I
would . h. to tell Shr1 Masam that
they have succeeded 1n building up
co-operatives, at thc same time retain-
ing private ownership on the indivi-
dual plots of land The article 13 by
Stanko Todorov, a very important
leader of the Bulgarnan Government.
He says

“Proceeding from the agrarian
relations that had taken shape in
Bulgana, the Party came to the
conclusion that co-operation with
the peasants retaining private pro-
perty in land was the most pan-
less way of solving the agraran
problem ”

Now they have succeeded in organis-
mg more than 90 per cent of the pea-
sants 1n co-operative farming, the pea-
sants retaining at the same time own-
ership rights on their land When the
mcome 1s divided among the members
of the co-operatives, those peasants
who have got ownership rights get
part of the income as rent of the land
That 1s the system they have adopted.
We need not go into details, but the
point 1s that there 18 absolutely volun-
tary co-operation The personal own-
ership right of the peasants on their
land 1s retamned. and co-operative
farming 1s possible with the personal
ownership of land and voluntary co-
operation

Now. what has happened to produc-
tion? Shr1 Masani was &rymng to prove
that perhaps in no country under the
sun could they succeed in substantial-
ly increasing production through eco-
operative farming. I contest that
statement. That statement is not cor-
rect. He has not taken paing to go
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through the several examples which
perhaps go against his pont That is
a closed-door policy He has to look
to.nther experiences, not to experiences
where there were failures, but to ex-

periences where there were signal
successes This 13 what Mr. Stanko
Todorov has to say about production:

“Volume of output has grown as
a result of the development and
strengthening of the co-operatives
In 1952, 2,041,000 tons of wheat
were grown, the figure rose to
2,375,000 tons in 1957, of which
1938 000 tons or 84 per cent were
supphed by the producer co-
operatives During this period,
maize production rose¢ from
487,000 tons to 1,461,000 tons of
which the producer co-operatives
supphed 1,076,000 tons or 74 per
cent”

Agamn, as a result of co-operative
farming, they were able to reduce the
production cost. Also, the purchasing
nower of the peasants was increased
three-fold as a result of co-operative
farming All these experiences are
there before us

Now I come to the experience n
our own State I agree we have not
developed co-operative farming on a
large scale, but we have got certamn
co-operative socleties engaged 1n
farming

Mr Speaker: The hon. Member's
time 1s up If the hon Member wants
that one more Member from his Party
should be given a chance to speak, he
must wind up now Otherwise, I will
allot hum all that ttme Let him
decide with Shr1 Pamgrahi

Shri Vasudevan Nair: I wil] be as
brief as possible

In one place, there are nearly 300
members in the society who own wet
lands ranging from 80 cents to 30 acres
mn extent The society’s functinns are
hmited to bunding, de-watering, dis~
tribution of seeds, manure and agris
cultural operations required for im-
proved farming; all other agricultural
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operations are done by the cultivators
themselves on their own responsibility.
As a result, it wag possible to bring
down the cultivation expenses by 50
per cent to what they had been before,
and to increase production.

Then there is another case where
the entire cultivation was carried on
by the members of the society as a
whole. There again the experience is
that they were able to cut down the
production costs by 25 per ceat. and
mncrease production also. These are
all very small examples. I do not say
that we have large co-operative farms.
But we have got some experience of
co-operative farming.

Then there is the experience of U.P.
There is an article 1n the Economic
Reviéw of the AILC.C. giving some
figures about the profits the co-opera-
tive societies have made. I do not
want to go into details for want of
time. But the point is that we have
to boldly accept this policy and go
forward. There 18 no meaning in
spreading scare on this issue. I am
really sorry that Membersg like Shri
Masani are spreading scare on this
issue We know that our peasants
have age-old traditions, and naturally
there will be resistance to this kind
of thing. I appeal to the Government
to come forward with all kinds of help
to these co-operative societies, because
without such help, the co-operative
societies cannot persuade the unwill-
ing and vacilliting peasants to come
into these co-operative societies and
take to this kind of farming. I feel
this is the only way for our country
to develop, increase production and
liberste our millions of peasantry from
age-old drudgery.

Now, there are all kinds of refer-
enceg to other kinds of co-operative
societies. I would like particularly to
mention & special kind of society, that
is the Leboyr Contract socicty. A Int
of wsperimental in this ANld s now
going on in our State and { would like
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the Ministry of Community Develop-
ment and Co-operation even to sen3
a team and ind out how the workers
of the State and the peaple at large
are benefiting from this kind of ex-
periument.

What the Kerala Government has
done is this. In all the N.E.S. blocks—
I think in nearly 40 blocks—they have
allowed labour contract societies to be
formed. They are giving the contracts
for works up to a limit of Rs. 25,000
to these societies. Not only that. Gov-
ernment knows that these societies
cannot compete with the individual
contractors who are, in WMany cases,
very powerful. These societies have
just started; and, so, they should be
given all kinds of help by the Gov-
ernment within the limits, of course
of the rules of Government. Govern-
ment have given them 25 per cent as
advance. When a contract is given,
the co-operative bank is requested to
give in advance 25 per cent of the
amount because they do not have
enough capital with them just now.

You will be very glad to learn that
nearly 10,000 workers are organised
in these co-operative societies and,
during the last year, they have tackl~
ed contract works of nearly Rs. 23
lakhs. They are given contracts only
up to Rs. 25,000 per single contract.
As a result of this, in several cases,
these workers could get more wage
increase, say up to 50 per cent. In
certain cases—not in all cases—the
workers could even get bonus whick
they never used to get under the con-
tractors. This is one kind of experi-
ment that is going on.

I am so sorry that even against this
good scheme, recommended by the
Planning Commission, and the Prime
Minister is always talking about g

that these contracts shoui be gives
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to them and all that We will have
to meet a lot of opposition in this
field because the fundamenial aim of
the co-operative movement is to
remove middlemen from the field. So,
there will be opposition for this . .

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
Some other kind of middleman will
come up.

Shrl Vasudevan Nair: But, in spite
of that we have td proceed with the
bold experiment. There are pitfalls;
there will be mistakes. But, in spite
of all that, the co-operative movement
is the only solution to many of our ills.
I hope the Ministry of Community
Development and Co-operation wil
bestow serious thought on the deve-
lopment of various other co-operative
societies like this labour contract
society.

There are several other societies
functioning in our State and in many
other States of India. Government
have given generous help always to
all these societies. Otherwise, they
will meet with failure in competition
with middlemen who are very power-
ful in society. I would request Gov-
ermment to educate their own people,
in their own camps, because
there are many non-believers and
vacillators. So, they have to take
effective steps to have a very definite
understanding on these problems. We
have to go forward with this co-
operation with full vigour and speed.

Shri M. R. Masani (Ranchi-—~East):
Sir, speaking in the House on the 28th
March, the Prime Minister welcomed
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in the course of the Debate on the
Motion of Thanks to the President.

During these two months, many
things have happened and many things
have been said. While I would nos
like to bore the House with any re-
petition of the arguments that have
now been fairly clearly stated on botn
sides of this vital controversy, I thinx,
we have new material before us on
one or two aspects to which I woula
like to draw the attention of the
House. And, I would promise that 4
shall not repeat the arguments thas
have been clearly stated on both
sides.

Now, the first guestion is as to the
kind of public response there has been
to the Nagpur Resolution in so far
as joint farming is concerned. Let us
make it clear that we are not discus-
sing any ambiguous term like “co-
operative farming” which covers many
things. The point on which I am
speaking is joint farming involving the
pooling of land. In regard to any
other form of co-operation, I think we
are all at one, that we believe in the
pooling of resources of peasants own-
ing own farms. The controversy is
in regard to the proposition that the
peasants’ farms should be obliterated
and merged in large units collectively
cultivated.

The Prime Minister in opening this
discussion last week said that, apart
from a few incorrigible persons who
could not see the light when -it exist—
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around and see what the evidence 1
on this subject?

First of all, the Times of India
News Service carried out a poll in the
rural areas in Madras. It reported in
the Times of India of April 1 that 200
rural families were interviewed m
Madras State by the Times of India
News Service and the answers given
were—of course in regard to joint
farming—104 out of the 200 were
definitely opposed to their lands being
pooled; 368 had no particular objection;
40 were in favour and 20 refused to
comment. It would appear Irom this
that the “incorrigible” few are the
majority and those who follow the
Prime Minister are in a hopeless mino-

rity.

Mr. B. G. Verghese ig of the Times
of India is on of the finest and most
able and honest interpreters of public
opinion m our country. He is a sound
commentator. He went round the
whole country recently, from one end
to the other, and from time to time he
reported on his experiences. Let us
see what he found the public opinion
to be in the countryside on this point.
Mr. Verghese says:

“I have not detected any enthu-
siasm for joint co-operative farm-
ing in any part of the country.
‘On the contrary, everywhere 1
went, I was told of experiments in
joint cultivation that had failed
and sometimes ended in litigation.
"The U.P. Terai has many such
examples. Other examples are to
be found in the gramdan villages
of Koraput where the climate for
co-operative farming is far more
favourable than elsewhere. ¢

Any attempt to rush 1the
country into joint cultivation,
howseever voluntarily, may only
arouse fear and antagonism
towards the whole co-operative
movement.”

Sir, I myself have attended two
essant conferences among the many
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that are taking place in the country
where the peasants’ apprehensions
about this proposition being voci-
ferously expressed. was at
Belgaum and the other was at Sonepat.
And. all I can say is that with my
own eyes and ears. I was able to see
and hear the flerce resistance that
exists in the hearts of our peasantry
against any proposition whatsoever to
to take their farms away from them,
and to obliterate the boundaries and
to merge their farmg in bigger co-
operative farms, however well their
right to property may be protected by
being given a paper to show that this
was the title-deed of what they once
owned. I would like to suggest that
the Prime Minister, who believes in
scientific methods and claims that joint
farming 18 scientific, may be a little
more scientific on this pomt. Why
not adopt the well-known internation-
al practice of having a poll on this
subject? Why not invite Mr. Gallup
to come to this country and take a
cross sample of our peasantry or invite
the Indian Institute of Public Opinion
to carry out a survey in several States?
So long as there is an independent and
competent agency to test the opinion
of our peasantry, let us ask our landed
peasantry how many of them are pre-
pared voluntarily to pool their farms
and merge them in larger co-operative
farms. I think that if this was done,
our Prime Minister would have a very
rude awakening indeed . . .(Interrup-
tions).

An. Hon. Member: Without compul-
sion

Shri M. R. Masani: I am pointing
out that if voluntary methods are to
be tried out, then a voluntary poll
should be taken, organised without any
compulsion as my hon. friend quite
rightly points out. Pecple may be
asked as to what is their view. The
answer will give a very rude shock to
the Prime Minister.

We have also another aspedt An
indication of the climate in which this
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so-called voluntary change will be
carried out is also available in the
two months that have passed. The
Prime Minister in opening the discus-
sion has said that so long as the Con-
stitution ig here, a democratic Consti-
tution, these fears and apprehensions
are unfounded. I am sorry; he sgid
it on the 28th of March. On the 18th
of Februarv while replying to my ori-
ginal speech on this subject, the Prime
Minister gave the House an assurance
that no legislation would be introduced
m so far as joint farming was con-
cerned. That sentence appears twice
in his speech and I must say many hon.
Members, including myself, were a
little reassured. But the following day
I went to Bombay and I found from
the Times of India of 21st February,
1853, two days later, that my own
Chief Minister, Mr. Chavan, made a
statement to the executive committee
of the Bombay Pradesh Congress
Committee that the State Government
would bring forward legislation on co~
operative farming during the monsoon
session of the State legislature. This
kind of contradictory statements
makes one wonder what to believe.

A climate of intimidation has been
introduced on this subject. The Prime
Minister himself has said at Alwar:

“A firm decision had. been taken
to introduce service co-operatives
and co-operative farming and it
had to be implemented in a firm
le."

This kind of language is very far from
saying that if the peasants themselves
Wwant to pool their lands, we will give
them facilities to do so. ‘A firm deci-
sion firmly carried out’, if I may say
80, is not quite the language of volun-
tary co-operation. The Prime Minis-
ter went on and was good enough to
say that those who came in the way
would be swept aside with the broom-
stick. I agree that the broomstick is
not a very dangerous weapon and some
of us are quite prepared to face it.
But a broomstick is as violent as . a
sword, even if it does not do quite so
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much damage; it is certainly less dig-
nified to wield than a sword or some
other more manly weapon. This kind
of a language is not the language of
voluntarism and non-violence. No
doubt, quite justifiably, Shri C. Raja-
gopalachari, our elder statesman, has
said only two day ago in Madras
addressing one of these Agriculturists
Conventions that the “threats”—I am
using his language—that come from
the Prime Minister to make the politi-
cians and the people to submit to his
plans, with remarks like ‘if you do not
agree with us, you get out of the party’,
smack of Hitlerism. He went on to
say that if the politicians whose main
profession was courage and boldness
were affected by such threatening
language, what would be the fate of
agriculturists who depended so much
on the Government? I think it is a
very legitimate question that the elder
statesman has asked.

The Prime Minister in his speech
has said that he will not brook the
opposition of a small minority in a
village blocking the way of the majo-
rity who want to co-operativise the
village. But if that is not coercion, I
do not know what is—a minority dis-
possessed by the will of a majority.
It is like saying to the depositors of a
bank whose deposits are to be poolad
that if a majority in the bank want to
invest the funds in a particular way,
and so the funds of the minority also
myst be invested in that particular
way! That is very queer logic, and
no bank would survive if the deposi-
tors are to be coerced in that manner.

My hon. friend over there has ques-
tioned my quoting of Gomulka. I
notice that he was good enough not to
question the quotations which I have
more than once read before the House.
I will not take the time of the House
in repeating them. But let me say that
even today the policy of the Gomulka
Government is not to give any tax
advantages to co-operative farms be-
cause by doing that a kind of discri-
mination would take place between
peasant proprietors and co-operative
farms, °



It is perfectly
correct. I ask him to go to his mas-
ters and mentors and find out what

true

Poland today there are no tax advan-
tages for co-operativeg vis-g-vis family
farms. Only about a week or ten days
ago, Professor Oscar Langer, the
authorised academic representative of
the Gomulka Government, was in
Delhi and he addressed a meeting at
Delhi University and he made the
statement that in Poland agriculture
belongs to the private sector and in
this period there was no question of
any change. Of course, Mr. Gomulka
ig a good communist and hopes that
some day the people of Poland will go
back on their present mood, but I can
say that in Mr. Gomulka's life time,
for the next five or ten years, Poland
has turned its bgck on collective and
co-operative farming.

The third thing I want to discuss is
the Prime Minister’s statement that
the lesson from all over the world is
that co-operative farming is more pro-
ductive than peasant farming. Here
again one can only wonder on what
facts the Prime Minister comes to this
amazing conclusion. The Prime Min-
ister in a speech earlier had mention-
ed Canada as a shining example of
what is achieved in the way of co-
operative farming. In an earlier
speech, I had taken the liberty of
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of capital, poor drainsge, ineffective
management or internal dissengion ™

“Internal problems may stem
from the individualistic values of
the co-operative members them-
selves. Where a co-operative farm
group has failed to meet the inter-

=~nal problems arising out of inter-
personne] friction and divergent
personal objectives among mem-
bers, the effectiveness of group
management has usually been seri-
ously impaired.”

It goes on to say:

“It does not follow that co-
operative organization applied to
a series of uneconomic units will
transform them into profitable
farm enterprises....The level of
capital investment per member is
a vital factor in determining mem-
ber income.”.

At another point the report says:

“It is clear that a number of co-
operative farms in the past have
experienced considerable dif§-
culty—and in some cases have dis-
solved—because they were econo-
mically unsound. However, an
efficient combination of land,
labour and capital will not in
1tself guarantee success and happi-
ness to the members. Recognition
and understanding of the social
aspects of co-operative farming,
including the complexity of group
management, are also essential
before any co-operative fram
can be considered established on
a permanent basis.”

Taking the world as a whole the Food
and Agriculture Organisation of the
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“It 1s & story covering a mixture
of failure and success and of pro-
tracted and costly expermental
changes Thus the experience
siready gained should be very
carefully pondered before any
country adopts an agricultural
policy calling for, and depending
upon, quick or spectacular results
from a switch-over to co-operative
farms on a collective or individual
basis”

The report makes many pomts Let
me give one or two samples of the
kind of problems which have to be
faced

Mr. Speaker: What do they say of
Russia?

Shri M. R. Masani. Since you ask
me, Sir, perhaps if I can find out I
shall come to Russia first of all It
3s there, but I do not know if I can
lday my hands on 1t right away

Mr Speaker: Or China”

Shrs M. R, Masani 1 think there
‘was a sentence on Russia but I can-
not locate 1t just now I saw 1t only
this morning and, time permitting, I
shall refer to it There 1s a passage
where the report says that Russia 1s
not the model for India m this regard
because 1n Russia there was fhortage
of labour on the land and more of land
and therefore, mechamisation was re-
quired In India, on the other hand—
because India 1s dealt with 1n this
book—the problem is just the reverse
too many people on the land Co-
operative farming or collective farm-
ing would displace people and create a
bigger surplus of unemployed people
on the land

That, Sir, 1s the purport

An Hon. Member: Too many cattle
1lso

Shri M. R, Masant. True, to0 many
cattle also Here 1t is said—I have
got t:—

“Mechanization, though it is
often the most attracive, perhaps
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the only attractive feature of co-
operative farming in the eyes of
the cultivator himself, and though
it could undoubtedly increase
food production, will do so only
at the cost of making redundant
very large numbers of those who
now gain a living of some sort
from the land In Russia, tlus
was no doubt deswred, but indus-
trial development 1n India has not
reached the stage at which whole-
sale transfers from agriculture
could be accepted”

Now, on the general problem as to
whether co-operative farming 18 more
productive than peasant farmung, the
answer 18 very decsive—l] shall quote
only two sentences

“There 1s much evidence that
the rural standard of hving in
countries extensively collectivized
18 below that of countries 1n simi-
lar latitudes where farming 1s in-
divadual ”

At another point it says*

During the last half century,
the rise in yields due to scientific
and technological advance has
been general, and has been more
rapid in many countries i1n which
individual farmung 15 practised
than 1 those which have gone 1n
for massive collectivization *

8Sir, for lack of time I shall leave
it at that, but I do recommend to any
hon Member of this House who has
an open mind and who 18 prepared
to think again to read this report and
to consider whether this facile gene-
ralization that the history of the world
tells us that co-operative farming 1s
more productive 1s at all warranted
by the very mixed and very cautions
result that will flow from a reading
of this book

Now, Sir, I can only refer, from our
own country, to a report, which evi-
dently has not been made available
to us I do not know much about it
The Statesman of 21st March referred
to an unpublished report of Project
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Evaluation Officers of the Planmng
Commussion which, for some reason,
bas not been made available to the
Memberg of thuis House or to the
public It claimg that after studywng
“23 most successful societies in India”
‘“apn 1855 they found that membere of
most of the societies formed by pool-
.ng land holdings do not work m the
fileld themselves but employ paid
labour” In other words, they were
jomnt-stock owners like shareholders,
but thev were not actual tillers who
nave pooled therwr land “Some of the
societies formed by Government lands
have not been successful but they
econtinuc tn exist, because members
have no right in the land allotted to
their societv” These are among the
conclusions of this report of Project
Evaluation Officers of the Planming
Commussion, and I would request

Mr Speaker: How did he get a copy
of it?

Shri M. R Mamni A summary of 1t
was published in the Statesman of
21st March It said that it was
stil]l a secret or restricted document
T suggest, Sir, that in the interest of
good discussion on the subject, the
Government may be good enough at
least to lay a copy of the report on
the Table of the House and to make
1t available to us

The Deputy Minister of Planning
(Shri S N. Mishra): I can say, Sir,
that this report i1s already in the
hands of hon Members because just
now one hon Member has passed it
on {0 me

Shri Tyagi (Dehra Dun) That 1s
an old one He 1s referring to the
latest one

Shri S N. Mishra. This 1s the report
of 1956

Shri Tyagi: That 1s an old one
Shri M. R. Masanl: I am quoting

the Statesman of 21st March where
it was said that 1t 1s still 1n restnicted
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circulation Well, I do hope that all
Members will be given a copy in
case 1t has not been done I, certainly,
have not seen 1t

An Hon. Member: It 15 1n the h-
brary

Shri M. R. Masani: I have not
seen 1t Finally, the Prime Minister
said 1n his speech on the 28th March
that “4f you listen to Shr1 Masan,
then you must be reconciled to
poverty” 1 question very keenly
that statement This would suggest
that unless land was co-operativised
or collectivised, there was no hope of
solution for our rural problems May
I say that this sudden awareness 1s
rather disconcerting” For ten years
after independence, our Food and
Agriculture Mimnistry and our Com-
munity Development Ministry were
all convinced that good progress could
be made under the system of family
farming Suddenly since Nagpur, a
kind of hysteria has developed that
unless we co-operativise our land no
solution 18 possible This 15 a connsel
of defeatism and the facts do not
bear 1t out

I had the pleasure of hstening to a
most réasonable speech, by contract,
one where I agreed with every word,
from the Prime Mimster at the
National Productivity Council two
days back, where I was present as a
member of the Governing Body Shri
Nehru himself told us how he had
been to Allahabad to his own consti-
tuency and how he came back very
thrilled Why® Because he found
that in his own constituency several
ordinary farmers, small farmers with
small holdings as he put it and not
big holdings, were being given prizes
for producing yields which were three
to four times what they were only
two years ago He said, and we all
were very glad to hear, that some
enterprising farmers with small hold-
ings were able to multiply their pro-
duction three to four times
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I a few people 1 his own consti-
tuency are able to do it, why does
the Prime Minister discount the possi-
bilities of that with peasant pro-
prietorship ang family cultivation,
given the water, given the seed, and
given the know-how that a peasant 1s
entitled to ask from our Government
and the community?” Why 15 he giv-
ing up the fight so easily and saying
that nothing can be done?” His own
evidence shows that small farmers
with three or four acres of land are
able to multiply the crop three to
four times Surely, Sir, even if a
fraction of our farmers were able to
wmultiply three to four times
their production, India’s food produc-
tion problem will be solved

Shri Tyagi: He has never said so

Shri M. R. Masani: I said that I
listened to him The Prime Mister
made that speech at the National
Productivity Council

Shri Tyagi: He says that indivi.
duals cannot do that What he says
18 that. 1t 1s more economical

Shvi M R. Masani: The Prime
Minister’s statement was If you
follow Shr1 Masani’s advice of carry-
Ing on peasant proprietorship in this
country as the normal form of owner-
ship, then we must be reconciled
permanently to poverty What I am
pointing out 1s that that statement 1s
an entirely defeatist one and not true

Sir, Government of India studies
have been made outside Allahabad, in
Muzaftarpur and Meerut They show
that, given certamn facilities and in-
centives, the ordinary small farmers
with family holdings are quite cap-
able of doubling and trebling their
yields Smmilarly, if you go by what
& very well known Congress leader,
Mr Charan Singh, has said, he points
out that, after the abolition of zamin-
dari in the United Provinces, produc-
tion went up The reason he points
out is that the farmer felt that the

Demonds  CHAITRA 24, 1881 (SAKA)

Jor Grants 11328
land had become his and his children’s
in perpetuity and it lightened and
cheered his labours and expanded his
horizon The result was that produc-
tion went up Mr. Charan Singh
rightly warns us that “if zamindan
abolition 1s psychologically right, then
co-operative farming 18  psychologi-
cally wrong”, because it will take
away that very incentive that is given
to the veasant through owning his
own farm

Sir, I will not take more time of
the House for reasons that you men-
tioned to my predecessor. because
I would like an hon Member behind
me to get a chance

Mr. Speaker: I cannot assure that

Shri M R. Masani: I can make it
easy, if possible I shall, therefore.
conciude by quoting a very wise re-
mark of Shri Rajagopalachar: He,
Sir, has put his finger on the spot
when he pomnts out that where the
Prime Minister has gone wrong on
this 1ssue, where he has put himself
against public opinion m this country
1s through too much impatience The
Prime Minister’s expressed intention
to see certain changes carried out in
his own lfe-time 1s what Shri
Rajagopalachar, has challenged He
38VS

“We should drop the ambaition
10 see things in our own time It
18 enough if we see things taking
shape and we may leave a great
deal to those who come after us
Soonest achieved 1s soonest lost"”

Shri Raghpbir Shal (Budaun)*
Mr Speaker, Sir, speaking on these
Demands relating to Community
Development, I would like to empha-
sise at the very beginning that 1959 1s
not 1854 I am mentioning the year
1954 purpesely because 1t was in 1954
that I moved a resolution here 1in this
House that a Committee should be
appointed to enquire into the working
of the community development all
over the country Since then, much
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water has flowed down the bridge and
a great many changes have taken
place 1 shall mention a few salient
changes that have taken place

st hag now been recogmised on alt
bands that undue haste should not be
made 1n opening blocks all over the
country I am glad that a decision
has been taken that the entire country
would be covered by these blocks by
the end of 1963 and not 1961 as was
decided previously,

Already 2,405 blocks are working
mn this country I am glad to find
that the dutinction hetween NES
and CD has been done away with
Now, the scheme of things is that
the entire Community Development
work would be divided into two phaseg
of five years each In other words,
the Communmity Development pro-
gramme would be a continuous pro-
gramme Another valuable change
that has taken place during this time
1s that training has been 1nsisted upon
for every kind of worker in this
department, from the village level
worker right up to the District Magis-
trate and also other responsible offi-
cers of the Ministry and everybody
concerned who has to do anything
with the working of the Community
Development programme

18 hrs.

In this connection, I am glad to
find that recently a training camp was
arranged for Members of Parliament
also I am also one of the feww who
attended that camp at Pattencheu
I am prepared to say that after that
camp we found ourselves a little
wiser because we came into contact
with the wvillage people, with high
officials, with the working of the
Panchayat Samiti and so many other
things But while all this kind of
training has been insisted upon right
from the level of the village level
worker up to the District Magistrate
and the highest officers, I am doubt-
ful if this training has engendered
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sufficient faith in the programme be-
cause I feel that uniess and until the
fequusite faith has been engendered
this programme caanot yield satu-
factory results

I am also glad to find that even
foreigners coming from other coun-
tries have been benefited by the train-
ing at so many places in our coun-
try The principle of democratic de-
centralisation hag also been agreed
upon But 1t is for the States to 1m-
plement it A few minutes later I
will revert to this subject again

1 am glad to find that the scope of
the Ministry ‘has been considerably
enlarged As you would find now,
the panchayats and the co-operatives
have been included in 1its fold All
this extension of work has created a
lot of enthusiasm m the people and
the people have begun to build hopes,
but, at the same time, a critical facul-
ty has also been created in the people
who sometimes criticise about the
working of this department, especial-
ly about the larger amountg of money
that are being spent over at and
which are not properly being utilised

So far as the principle of democra-
tic decentralisation 1s concerned, hon
Members would know that a number
of chapters have been written on this
subject m the Balwantray Mehta Com-
mittee’s report That principle has
now been approved by the National
Development Council and the States
have been given full hiberty to imple-
ment it  But I am sorry to find that
every State In our country is not
showing an equal amount of enthu-
siasm 1n the implementation so far as
the democratic decentralisation prin-
ciple goes I am glad that in Andhra
Pradesh we saw a lot of enthusiasm
in gomng shead with those racommen-
dations. but there are 50 many other
States 1n our countrv who are simply
showing lukewarm interest

Regarding the three primeary insti~
tutions, namely, the co-operatives, the
village panchayats snd the primary
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they are the very foundution
d the basis of this programme, and.
1 would like to say a few words about
them. With regard to village pancha-
wets, it is now recognised in all hands
that until and unless those village
panchayats are enthused and activi-
sed we cannot show very satisfactorv
results in the Community Devel |-
ment work

If you look at the fifth evaluation
report we find that the wvillage pan-
<chayats are in a deplorable state They
are torn with dissensions They are
not taking any interest in the deve-
lopment movement. Their policy of
taxation is not being successfully im-
plemented Wherever they are im-
posing taxes they are doing it on ex-
traneous considerations and they are
not taking imnto consideration the pay-
ing capacity of those people The
way mm which those taxes are being
realised 1S again a very defective one
1 feel that if we are anxious that the
Commumty Development programmc
should be a success, very serious and
sincere efforts should be made to
activise the willage panchavats We
would find that although village pan-
chayats exist almost in every Statc

t

they differ from one State to the
other 1n regard to jumsdiction m
regard to resources, n regard to

powers and 1n so manv other aspects
It was at the time of the Delh Pan-
chayat Ra) Bill, when 1t was before
the Mouse, that a proposal was made
by me that that Bill mav be referrrd
to a Select Committee so that we
‘might be able to produce a model Bill
for the guidance of the entire coun-
try It 1s very necessary that legis-
lation on panchayats should be a
model one so that every State can
take some cue from it and can be
benefited I hope the present Minis-
try will look to it, because the demand
has bDeen made both from the mem-
berg of the informal consultative com-
mittee in this Ministry as well as the
standing committee of our vartv

So far as co-operatives go, very
great interest has been created in the
country after the Nagpur resolution
and we wish that the co-operatives

45 LSD-.5
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should be a success throughout, But
we ghall havae to recognise that co-
operatives at the preseat moment
have got a bad odour and that bad
odour exists because of the intimate
association of the officials in regard to
this movement and the official bung-
hng However, we should be deter-
! nned to make co-operatives a success
and see that the official bunghing in
the past does not come in the way.
There 1s a demand in the country that
the present laws relating to co-opera-
tives which are hampering the success
of the co-operatives should be changed
to a very great extent I under-
stand that the Food and Agriculture
Ministry constituted a committee and
that commuttee has made certain re-
commendations But those recom-
mgndations have also been criticised
by a very responsible body The
time has come when this Ministry of
Community Development should set
up a responsible committee of their
own to go mto the laws, the rules and
regulations regarding the working of
the co-operatives and they should be
so reformed, changed and amended as
to make the functioning of the co-
operatives &8 great success

In regard to the entire movement of
Community Development we find that
our greatest drawback 1s that there
1s no proper evaluation and assessment
at each and every stage which
18 necessary The work has pro-
ceeded right from 1952 up +to
1959 Seven or eght years have
elapsed But I am sorry to say that
a proper assessment dnd evaluation
of each and every block existing in
the country has not been made In
the year 1954, when I moved a re-
solution, I pleaded that these blocks
existing all over the country—and
their number 1s being enlarged every
vear—should be classified according to
therr achievement The hon Prime
Mimnster who is always anxious to
make this movement a very great
success in the country and who is
carrying on a campaign from one end
of the country to the other himselt
recognises that there are good blocks,
that there are bad blocks and that
there are ordinary blocks Why not



called and the work entrusted to them;
our own people could have done that
work as well. I do not want to cast
any aspersions on them, but I wish
that the work had been entrusted
either to the Programme Evaluation
Organisation or to another committee
like the Balwantrai team, because
Balwantrai himself did a very fine
job, ot which we all feel proud.

Coming to the subject of proper
assessment and evaluation, I find that
in blocks that were created in 1953,
many things have been left undone. I
am personally connected with a block
in my own district Badaun in Usawan.
It was inaugurated in 1958 and it
finished its term in 1858, but I find
that a good many important things
_have been left undone. Communica-
tions and irrigation projects had not
been taken up. Tubewells that were
constructed have not been energised
for the purpose of irrigation. The
Sot Nadi Bund project, which was
taken up in 1953 and for which
Rs. 25,000 were spent on survey alone,
has gone to dogs. It I can quote these
fnstances from my personal observa-
tions of a block of which I have inti-
mate knowledge, I think many other
hon. Members can also quote such
illustrations. 8o, it is very necessary
that all these blocks that were taken
up from 1953 execute all the targets
fixed for them and complete all the
work entrusted to them.
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Food production is a very impoetant
and vital point. T am gind that the
Nagpur resolution has stressed joint
co-operative farming. I have keard
hon. Members speaking here againgt
co-operative farming. I have no
quarrel with them; they are free to
entertain their own opinions. But
co-operative farming is not a new
thing in India. It has been satis-
factorily worked. Mr. Masani just
mentioned about one evaluation report
copies of which had not been distri-
buted. I have got with me another
report of the Programme Evaluation
Organisation issued in December,
1958. They studied the working of
22 farms all over the country—2
farms in every State. 1 have gone
through the report from cover to cover
and I can say that out of these 22
farms, more than half have produced
satisfactory results, which are capa-
ble of further improvement also
Wherever defects have been found.
they can be rectified. But there 1s
one thing which has touched me
greatly. Most of these farms about
which mention has been made in this
study are situated in community de-
velopment blocks.

One complaint that was found to be
uniform was that the authorities of
the community development blocks
did not evince any particular interest
in the working of these farms. I
think the hon. Minister will take
special note of this. If we want that
co-operative farming should be suc-
cessful all over the country, if we
that the country should be covered
with blocks by 1963, we should also
see that the technical personnel placed
at the disposal of these blocks take
very sincere and great interest in the
ntu;:mnmz’ ing of these co-operative

Dr. M. 8. Aney (Nagpur): What 1s
likely to be the cost of the inspecto-
rate itself in a scheme of this kind?

Shri Raghuble Sahai: I cannot off
hand say what will be the cost of the
inspectorate. But I can very well
understand that the agriculturel offi-
cer and the co-operative officer that
have been given to these blocks and
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In this connection, I would also
ing to the notice of the hon. Minis-
that while we are anxioug that the
of the villager should be improved
his standard of life should be
A we are sorry to note that all
years, when the community de-
opment programme has been work-
i very little interest was taken in
improvement of the village indus-
tries. The Balwantrai report says
that this is the weakest spot in the
community development programme.
We shall have to take particular care
about it and see that this weak-
spot does not remain as it is.

Regarding the role assigned to the
social education officer, this subject
was discussed in this House from
time to time and many hon. Mem-
bers could not possibly understand
whether the social education officer
has been performing a useful role in
the community development set-up.

BEA
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13-18 hre.
[Mz. DeruTY-SeEAKER in the Chair]

1 myself feel that there is some con-
fusion of thought even in the mind of
Government with regard to the role
and control of this officer. In States
like Assam, Bihar, Bombay, Kerals,
Rajasthan and West Bengal, this
officer has been placed under the edu-
cation department. In Punjab and
UP., he hag been placed under the
development and panchayat depart-
ment, while in MP. he has been
placed under the directorate of social

j
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under the development
From sl these I find that the Gov-
srnment itself is labouring under a
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difficulty to find out what role to
asgign to this particular officer. The
whole matter should be looked into
very carefully and if after investiga-
tion, we come to the conclusion that
he is not performing & useful role,
th:;.l the SEO. can be dispensed
with,

Another point to which I would
like to draw the attention of the hon.
Minister is the position of the B.D.O.
Now, everybody recognizes that as
the work of the Community Develop-
ment is progressing, the role of the
B.D.O. is getting more and more im-
portant. Because, it is on the B.D.O.
and his farsightedness, his wisdom,
his knowledge and his experience that
the success or failure of the block
depends. 1 myself feel that at the
present moment many of the B.D.Os.
do not come up to the necessary cali-
bre. They do not possess all ghose
qualifications that a smart, competent
and qualified B.D.O. should possess.
They should also be young men. It is
recognized that they have received a
certain amount of training. But that
training alone is not sufficient for the
very responsible work that is being
entrusted to them. Personally, 1
would like to make the suggestion for
the consideration of the Ministry that
the B.D.Os. henceforth should be
gazetted officers. They should be re-
cruited in the same manner as all
other P.C.S. officers, either in the exe-
cutive or judiciary, are appointed. I
would even suggest that for every
P.CS. officer, whether he is chosen
for the executive or judicial line,
especially for the executive line, a
condition precedent should be made
that he should work as BD.O. for
five years, because if we do that,
they have first-hand knowledge
of the villagers, of the work of
the panchayat samities of the work
of the block etc. and they will later
on become very successful executive
officers.

Lastly, I would like to bring my
remarks to a close with a compliment
to the hon. Minister of this Depart-
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ment, Shri S. K. Dey, for whom a
well-deserved tribute was paid by the
hon Prime Minister the other day.
We are sorry that he is not here at
present during the discussion of this
Ministry We all know that he was
confined to the hospital but, thank
God, he has now been discharged and
he 15 well on his way to recovery
We wish that he should be restored
to health as early as possible.
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Shrl B. A. Mehdi (Rampur): Mr,
Deputy-Speaker. I thank you very
much for allowing me to speak on
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and implements will be required. We
have had a very sad experience of
foreign machines and implements
during the last few years-ever since
Independence. In the reclamation
work, of course, we had a very sad
experience of foreign machinery and
I hope the Government along with
the introduction of co-operative farm-
ing, will arrange for the production
of agricultural machinery, and imple-
‘ments and parts and especially arrange
for the repairing facilities of these
machineries and other things fully or
before introducing co-operative
farming on a large scale.

Secondly, Sir, this approach will
solve the problem of the unemployed
in the countryside because by this
approach large numbers of people
could be utilised in mechanised units
all over the country. Unless we
provide such avenues of employment
we will find that large number of
people will be migrating to cities and
urban areas. So, we should provide
them alternate employment in our
villages or very near the villages to
avoid the problem of urbanisation.

I would like to deal with another
point, namely, the need to give train-
ing facilities to our people engaged in
co-operative farming. It is admitted
on all hands that a lot of technical
skill will be required to handle all
these things. Therefore, the need to
provide them necessary training faci-
lities should always be kept in view,

Demands CHAITRA 24, 1881 (SAKA)

for Grants 11352

tion. Proper education at the viuage-
level should be given and I am sure
our villager will willingly accept co-
operative farming without any difi-
culty whatsoever.

Thirdly, I wish to deal with the
actual progress that has been made in
respect of the programmes of the
Community Development Ministry. It
is my personal knowledge that what-
ever work this Ministry has done, it
has done it very well. It is doing
wonderful work., Whatever it has
done, it has done it remarkably well.
One great benefit of this Ministry, as
th House is aware, is that this is the
only co-ordinating agency at the village
level of all the developmental acti-
vities. Thig is not a scheme which
finds a place only on paper. This is
8 scheme in which the officers go to
the individual villages and we find
that they are doing really very good
work. Obviously, the success of this
experiment to a great extent depends
upon the block officer or the block
workers. Different blocks may have
to do different kinds of work.
Different blocks may have different
programmes. All the same, it is quite
true that an officer who is enthusias-
tic in his work, who infuses certain
life into the work that he does, will
be able to infuse the same spirit among
the men who work under him and
also among the villagers. The difi-
culty in our villages is that for six
months in the year, the villages are
inaccessible almost and nobody can
§0 to some of our villages because of
bad weather and things like that.
After the harvest is over, the fax
collectors and the revenue collectors
g0 there. There are also other fair
weather friends of the villagers. But,
on the other hand, the Block Develop-
ment Officers get into contact with
the villagers all the year round. It
is they who teach the villagers about
the modern techniques of production
and give them advice how to pro-
duce more and to have better yields.

1 would like to refer to what I
sid last year, namely, that these
blocks are concentrated near the
cities or tahall headquarters. The
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block that was judged to be the best
nm my Stste was only a few miles
sway from the district headquartars of
Faizabad. Yet, 1t was adjudged as
the best block in UP. It is on the
pucca road between Faizabad and
Sultanpur. That block is doing very
good work. But that is not the only
block in that district. I know of fAive
or six blocks algo, two or three of them
ere shadow-blocks. Now, the villages
which are in the remote areas in the
countryside do not get the full bene-
it of this scheme. I think this situa-
tion will continue till 1963, till such
time as all the villages are covered
by this programme. We should de-
velop communications so that all the
villages will be able to benefit by this
scheme. Unless this is done, the
surplus population will shift from the
tahsil to the district or to other town
areas.

The work that has been done by
these Community Development
Blocks 15 very comprehensive. As my
hon. friend, Shri Raghubir Saha:
pointed out, with the inclusion of co-
operatives, the three basic institutions
of democratic decentrahsation have
come under thig Ministry. The des-
tiny of the villegers depends on the
work that is done by this Ministry
The future of so many villagers hes
is the hands of this ministry. All
the important institutions of democra-
tic decentralisation have come under
its wings.

The Deputy Minister of Community
Development and Co-operation (Shri
B, 8. Murthy): It is the other way
about. The destiny of this Ministry
lies in the people's hands.

Shri 8. A. Mehdi: The only thing is
that all the three important institu-
tions intended to develop the villages
are coming under the purview of this
Ministry. That is what I was saying.
What my hon. friend, the Deputy
Minister referred to was the co-opera-
tion of the people. The co-operation
of the people with these organisations
will ultimately be responsible for
the success of this work. But I am
strongly of the view that the people

APHIL 14, 1989

will definitely co-operate it

gammes that are being laid down hy
the Ministry are carried out eficiently
and with proper organisation. I am
saying this because the co-prdinatipn
of all the development work of all
the Government departments is done
by this Ministry.

14 hre,

Take, for instance, minor irrigation
The Ministry 15 not directly concern-
ed with minor irrigation, but it is
responsible for helping the people and
educating the people to utilise those
facilities.

For instance, there was a tube-well
Hug m vre Wi Ve Viages. T V-
lagers had requested the authorities to
have the tube-well at a certain spot,
but the authorities had said that since
it was a technical matter and the
villagers would not understand what
things were involved, they preferred
to have it near a pucca road and
near an advantageous pownt. After the
tube-well was dug, the channel was
constructed, and the villagers were
expecting water when the crop was
ready and when the water was need-
ed. But when water supply was
started from the tube-well, it was
found that the channel at the flield
end was higher and that at the tube-
well end it was lower; so, the water
could not reach the fleld, and there
wag such a complication.

The Ministry is definitely respon-
sible for educating these people to
utilise the resources that are given
by the different departments of
Government At the same time,
{ am saying something in favour
of the Ministry, the consciousness and
the awakening of the village people,
which is generated through this Minis-
try is the only deterrent to check the
mal-administration or mal-practices in
the other departments.

As far as the Ministry's work s
concerned, it is difficult to sav
that it is not doing much work. 1 mm
very glad to see that the development
blocks are paying a lot of attention to
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statistics. As far as my experience in
statist c. goes, it is a very vital thing
to couect all the basic statistics of the
village I conmder the panchayat to
be the competent institution to handle
the village statistics But the blocks
have taken up the job of traming
certain people in collecting statistics
and thungs like that and all the States
have opened a statistical bureau I
hope that in the future these units
will do all the necessary )ob, and will
collect at least the basic statistics,
because 1n the absence of these statis-
tics no development work can be
assessed, and no programme for the
future can be chalked out, so, i1t 18
very important that these statistics
may be collected by direct observation
i the field and in the villages My
experience of the statistics of the
villages 1s that they are absolutely
made up at the tehsil level at the
moment This 13 the only organisa-
tion that can give a directly observed
and correct statistical data, in order
1o enable us to have a proper plan
ning for the future and also have a
better assessment of the village Buu
it wall take some time, and 1t needs
a lot of traiming 1 hope thus traiming
programme will be taken up not in
the sketchy way in which 1t 15 being
done at the moment but 1n a fuller
way

Shri Satyendra Narayan Sinha 1
propose to confine my remarks to
panchayats and co-operatives, because
they are the symbols of the new
pohitical order and the new economic
order. I believe that it 1s through
these institutions that energy, mmitia-
tive, enthusiasm and interest of the
people can not only be created and
stimulated but can also be channel-
sed mto useful purposes for deve-
lopment activities.

The House knows that panchayats
have acquired lately an added im-
portance, because, as the Prime Minis-
ter has stated, after the mmposition of
cedings, whatever surplus land will be
available will be left to the manage-
ment of the panchayats So, I think
1t 18 of interest to us if we reallv go
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into the work of the panchayats, in
order to make them really effective
and successful

My hon friend Shm Raghubir
Sahai has already referred to the re-
port of the B G Mehta Commattee and
to the varioug recommendations made
by them 1 am not gomng to refer
to those recommendations The com-
mittee has smid that the panchayats
unfortunately have not been working
successfully My own experience 1s
almost the same, and I want to place
certain viewpoints for the considera-
tion of Government, 1n order to re-
move those handicaps or difficulties
which are at the moment hampering
the successful working of the pancha-
yats

For instance, I shall take the ques-
tion of elections Although in a de-
mocratic nstitution, we cannot alto-
ther do away with the system of
elections yet since we are at the
moment concerned with creating a co-
operative spirit in the villages and to
see that the village 1s not divided into
factions 1t should be the anxmety ot
thc¢ Government officials, social
workers and public workers, to see
that some sort of convention or method
1s devised by whieh m the imtial
stages we could avoid elections and
trv to choose the best person on whom
thare 1s general agreement For,
what I have noticed 1s that
whenever these  elections take
place there 1s naturally a division
mw two camps or sometimes into
three camps, and largely based on
caste considerations, the result 1s that
after the elections they do not take it
in the true democratic spirit, and those
who belong to the vanquished camp
do not forget their defeat and they
continue to non-co-operate with those
who have been charged with the res-
ponsibility of carrying on the pan-
chayat work So, the panchayat spirit
has not really been inculcated among
the villagers, and they have not under-
stood the significance of these
panchayats

As regards the labour tax, to which
m3 hon friend has made a reference,
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firstly, the Mukhiyas are very reluc-
tant to impose labour tax. Even if the
Iabour tax 13 assessed or imposed, the
villagers are not coming forward to do
voluntary work, because the system iy
& system of annuzl budgeting, and
many of those persong feel that they
are not gomng to be benefited by a
particular work, and, therefore, they
do not take anv interest. So, my
suggestion to Government is that a
system be evolved whereby,
just as we are having Five Year Plans
here likewise, they should also have
a five-year plan or a three-year plan
for the develonment of the entire
villages, in regard to irrigation works,
or road building, or paving of the
streets and so on, 30 that every villager
may feel”that he is also going to be
benefited. Priorities may be deter-
mined, and he must have the confi-
dence that today this work is being
done 1 this particular village,
tomorrow it will be done in his village
and that he will be also a beneficiary.
That will create enthusiasm and
interest.

Then 1 find that the mentality or the
outlook of the officers has not chang-
ed, and this is hampering progress.
They continue to look at it in the same
old bureaucratic manner. For instance,
they are not giving the mukhiyss
proper respect and consideration. One
of the SD.Os. I know. while address-
ing a Panchayat Sammelan, made a
declaration publicly that he was not
going to give them any respect, and
that most of them were goondas. That
was the statement he made, and des-
pite protests. he refused to withdraw
his remarks

Many of the mukhiyas say that
whenever they go they are treated
like chowkidars or tax collectors, and
are not given even chairs to sit.

Shri B. 8. Murthy: May I ask the
hon. Member what has happened to
that officer after that remark, whether
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the matter has been brought to the
notice of the State Government?

Shry Satyeadrs Narayan Siuka: Yes,
1 am coming to that This matter was,
of course, brought to the notice of the
Panchayat Mmnister of my State.
Secondly, I may inform the hon.
Deputy Minister’ that in another
case...,

An Hon. Member: But what happen-
ed to that officer?

Shri Satyendra Narayan Sinha: I
myself spoke to the Minister, but
nothing has been done so far

Shri Jhunjhunwala
When did this happen?

(Bhagalpur):

Bhri Satyendra Narayan Sinha:
About four or five months ago

Thcse panchayats are asked to look
after the construction of wells or
other local works. The contrect has
to be given to 8 mukhiya in the name
of the panchayat. but most of the
mukhiyas are not coming forward to
take up the contract because they
know they have got to pay salami to
the officer concerned, and they literal-
ly refuse to take up the contracts. In
some places contractors are appointed
by the officers concerned. In one
case, the construction of the well en-
trusted to a contractor was construct-
ed and the payment was made out All
this was done on paper. When a parti-
cular mukhiya brought it to the notice

was called and told not
voice against this kind of thing; other-
wise, he would be fined.

was also taken up, and a report was
made against the circle inspector who
had given « chit.

pe
¥
g
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Commissioner concerned, but nothing
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Then, we are going to saddle
panchayats with all sorts of
sibilities,. We are azking them %o
manage village lands angd all that. On
the other hand, there is no attempt
made by us to give them proper status,
proper prestige, proper respectability,
and to inculcate in them the real
spirit in which they have to function.

%

I refer to this point particularly
because just now Shri Vasudevan
Nair said that one of h s main anxie-
ties was to remove middiemen so thas
unnecessary profit may not be grabbed
by them, and that panchayats or co-
operatives should take up the con-
tracts. That is well and good. Baut
sometimes ad hoc co-operative socie-
ties are formed only to take up con-
tract work, and it is not enquired into
whether they are genuine or not, or
have been formed for ad hoc purposes.
That way they cast a bad reflection
upon the entire movement. So, it is
of interest to us to see that this is
set right.

Then, I would say that we must
have a cadre of trained personnel,
even for the purpose of successful
working of the panchayats. Most of
the mukhiyas are not educated, they
do not know how to prepare the
budget. For the preparation of the
budget for which all the villagers
have to collect, there is no quorum.
People do not know what is the impor.
tance of this budget.

At one place I found that the budget
had to be approved by the villagers
end had been sent to the B.D.O. who
has ultimately to approve it. In that
particular police station, de. in
Sahebganj, I went there, I found that
the budget had been sent to the B.D.O.
and was resting in his shelves for nine
or twelve months, and had not been
retwrned to the panchayat How on
earth is the panchayat to function
then? That i{s the main question.

Degnils  CHAITHA M, xlt'x: (SAKA)
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So, my suggestion to the Govemne~
ment is that it they are
the panchayat a success, they must
re-orientate the outlook of the officers.
{ entirely and whole-heartedly support
the view of my hon friend Shri
Raghubir Sahai, that even the higher
officers, for instance the 1.A.S, proba-
tioners, should be in the first instance
appointed B.D.Os. I understand the
Community Development Ministry
once wrote to all the State Govern-
ments to try this experiment, but this
bas not been done. Formerly, when
the 1.C.S. officers were appointed
probationers, they were appointed as
cane inspectors, Deputy Collectors,
Joint Magistrates and all that, and
ultimately they used to become §.D.0s.
and District Magistrates. Today, after
a training of one year they are appo-
inted S.D.0s. and they become District -
Magistrates within a span of four
years, with the result that they lack
proper experience and the proper
spirit, not having had the advantage
of coming into contact with the people.
These are the points that my friends
ought to take note of.

Now I come to co-operatives, There
can be no two opinions about the
need for having service co-operatives,
because service-co-operatives and
joint farming are the two main planks
of our policy at the moment. Much
controversy has arisen over this, and'
the reason why quite a large number
of persons are not feeling very much
enthused, according to Shri Masani,
by this may be the failures in our
co-operative movement, and it will be
of interest to us to examine the work-
ing of the co-operative societies and'
the co-operative movement and find'
out why it has failed.

According to me, there are three or
four points which should be takes
into considerat'on in this connection.
Firstly, the co-operative movement
has been largely officialised. The
Prime Minister is also cognizant of
the fact, and he has said that hence-
forward it should not flourish under
official patronage; at the most, officials
have to provide help and guidance,
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but they should not be 30 much asso-
ciated with it as to stultify it
growth.

On the other hand, apart from the
officials, public men who are associat-
ed with Government, holding posts of
‘Ministers and all that, are also presi-
dents of co-operative federationg or
«hairmen of co-operative banks, and
they do not have enough time to go
into it, with the result that they
«consider it as a subs.diary activity.

Demonde

Shri P. R. Patel (Mehsana): Has it
become a grazing ground for some?

Shri Satyendra Narayan .Sinha: I
do not know. They are not consider-
ing it a grazing ground; they are con-
sidering it a pastime, you can call it.

Shri P. R. Patel: It is also a grazing
ground.

Shri Satyendra Narayan Sinha: That
is not their main function, they are
giving it just cursory attention, with
the result that the movement has not
caught the imagination of the people,
and the failures which have resulted
in this way have really created a
scare among the people. 8o, in order
to attract the people again to this
fold, it is necessary that we create a
«<cadre of trained personnel who have
got the necessary philosophical outlook
and who are trained in the co-opera-
tive ideology. so that they may go
and make it g whole-time job. It
<hould not be a subsidiary or a pastime
activity.

Most of our top men never paid
any attention to this subject. It i
only recently after the Nagpur reso-
lution that our top leaders are talking
of this subject and exhorting the
people to realise the importance of
the co-operative movement. It is
necessary that all of us go round and
create the necessary climate.

'Then, the failure of the co-operative
societies has also been due to infre-
quent audit. Most of our co-operative
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glément of funds. You will be sur-
prised to know that even of the
Co-operative Bank in my State, the
balance sheet has been presented after
four or five years to the shareholders.
This is a very big drawbeck in the
co-operative movement So, it s
necessary that we emphasize this
point and see to it that proper audit
is carried out, that unscrupulous
people who creep into th 8 movement
and try to manipulate co-operative
societies are not allowed to take
advantage of this.

During the war years, there was a
crop of co-operative societies. Because
of the controls, most of the controlled
commodities had to be distributed
through co-operative societies. They
were formed only for that purpose.
When the controls ceased, the co-
operative societes also came to an
end. A few imaginative persons
wanted to take advantage of the
situation and took hold of the co-
operative societies. They were the
leaders of the co-operative societies,
Then they quitely slipped away and
the co-operative societies failed. The
result is that we are blaming the co-
operative movement The people also
are being blamed and it is said that
this movement is not going to succeed
Now you find all sorts of controversies
being raised over this issue.

i

Then 1 come to party politics Those
who are concerned with co-operative
societies should have nothing to do
with party politics. We should at
least be honest to ourselves when we
are dealing with such an important
movement which has to do with the
real shaping of the peoples destiny.
We should not bring party politics
into it I am really sorry to say that
even in educational institutions we
are finding party politics today. 80
it i< up to us to make a resolution in
our minds not to import party politics
or party considerations into the field of
the co-operative movement. Then
dlone we can succeed.



do anything about 1it; 1t 18 for
all of ugs concerned to make a reso-
lution 1n our minds not to indulge in

1 will say a word about jomt co-
operative farmung This morning I
heard Shri M R. Masani referring to
a Gallup poll He said that out of 200
persons who were mterviewed by the
Times of India 104 said o’ to the
co-operat:ve farmung idea. Then he
said* ‘Look her(, the property sense
18 so sirong that our individual
peasanis will not agree to pool thewr
resources and lands’ My own feeling
18 that 1t 1s all a theoretical approach
When Acharya Vinoba Bhave started
the land gift movement, nobody ever
thought or believed that anybody was
gomg to donate land Today Vmobaj:
has collected 40 lakh acres of land

Shri P. R. Patel- How much of it :s
fertile”

Shri Satyendra Narayan Sinha: I
was comung to that T concede that
point. I am prepared to concede that
say, 80 per cent of it is not fertile
Even then, the balance 1is there What
1s the value of it? 1 have worked in
the bhoodan movement In Bihar
Sharif, lands are valued at the rate of
Rs. 20,000 per acre. There also people
were coming forward to donate lands
They are potato growing arees

Shri JShunfhanwala: Rs 20,000 per
acre?

45 LSD-8.
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Shri Satyendra Narayan Sinha: My
hon friend knows it. Acharya Vinoba
Bhave got lands there also. Onmly in
the hilly tracts and in the Chots
Negpur plateau in the State of Bihar
couid the lands donated be called not
fit for cultivation at the moment. But
what about the North Bihar lands?
What about the lands given in Patna
or Shahabad Districts? They are all
fertile lands culturable lands

Then, what about the gramdan
villages® 1100 willages have been
donated So what has happened to
the property sengse? My pont 1s that
if we create a proper climate and
atmosphere, 1f we explamn to the wil-
lagers what 1s 1n their mnterest, how
they are going to be benefited by thus
kind of scheme, I have no doubt that
the property sense, about which so
much 15 made, will not stand in the
way of joint co-operative farming The
Congress 18 proceeding very cautious-
iy It 1s a phased programme. For
three vears we are gomng 1o have
service co-operatives. Thereafter, if
the people realise the benefits of ser-
vice co-operatives, then alone they
will pool their resources and lands and
undertake joint co-operative farming

I have only one more point to make
before I conclude I have no time to
explan the real difficulties which will
beset co-operative farmung It has
been asked how are we going to dis-
tribute the profit? What will be the
basis of distribution” For that pur-
pose, the Government must dev'se a
formula They must say that those
who pool their lands will, of course,
get rent, but those who work on the
land will get their wages The norm
of performance has to be fixed by
Government Division of the income
or profit has to be related to partici-
pation 1n the work Some sort of
scheme has to be dewvised It is for
Government to do so It 1s not a
very difficult task I am sure we will
achieve 1t With these words, I sup-
port the Demands of the Mmistry and
1 feel we are going to have success in
this respect.



democratic government too.

To achieve this objective, commu-

Community Development might be
mnking it 4o be a big achievement; it
might be taking great pride in this.
But to me, this is not the matter of
pride; what is important is whether
through this struggle any tangible
results have been brought about, whe-
ther there iz any change in the life
of the people, whether the people
in these villages feel any relief, whe-
ther they have seen any light, any ray
of hope. I am sure one who is con-
versant with the state of affairy in
these villages will definitely say that
no change—absolutely no change—is
brought about. Take a village within
a Block and one outside it and just
compare. You will find no change at
all. This is a challenge "% the Min-
wstry. Let them say whet change they
have brought about. The people are
facing even now the samb poverty, the
ssme disease, same ignorance and
same filth., There is absolutely no
change. Therefore, the time has come
to consider why this Ministry could
not make any progress at all end there
has been such & waste of money here.

The community development pro-
gramme  encompasses  agriculture,
snimsl husbendry, eommunications,

Shri D. A. Katti: Some co-operative
societies are formed which are not
functioning. Shri S. K. Dey iz not
here. He toured my constituency and
1 was with him. He could only see

"This is what he could see (Interrup-
tion) He could see this there.

An Hoa. Member: Something wrong
with your constituency.

Shri D. A, Katti: I feel that thus s
the only tangible work that has been
done. We shall consider afterwards
the problem whether we can improve
the life of the people in this way. But,
I would like fo ask here one impor-
tant question, Why should these vil-
lagers alone be asked to contribute
their share to the construction of
the school buildings and the hospitals
and wells etc.? The persons living in
the cities are not asked to contribute
their share for these things. It is gure-~
ly injustice done to these people.
Surely, it is the responsibility of the
Government to do these things. 'The
local boards were doing thdge in the
the best possible way. Why should a
community development centre bhe
required for this? The
Development Ministry should do
something else. It should improve the
lot of the people and the lot of

!
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those who are suffering through cen-
turies, the lot of the landless agricul-
turel labourers and those who ere
merely landless agricultural labourers.
They form 80 per cent of the rural
population. They are not having any
land; whenever they get any work.
they get 8 annas or 10 snans or 12

?
%
z

any development work 1s undertaken
m the villages these poor people are
forced to contribute labour. This is not
what I am teling This 19 what the
Mehta Commuttee’s report says These
landless agricultural labourers,
especially these Scheduled Caste
people are forced to render service
This is the only benefit they get
Therefore, I appeal that something
should be done to improve the lot of
these people

According to me three things can
be done to improve their lot. Co-
operative farming preceded by land
reform. The reclamation of waste
lands; and thirdly, small-scale and
village industries

As regards cooperative farmung, 1
have expressed the views of my party
while speaking on the Grants of the
Ministry of Food and Agriculture. We
belisve in co-operative farming, We
spport it. But it must be preceded
by I1and reform first Without that
es-operative farming will fail. That is
what we feel. The object bf land re-
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form should be to discourage cultz-

waylt'mbepoulblotom.lkoanﬂ-
able 67 per cent of the area held by
17 per cent of the people.

Still the land 1s overcrowded An-
other thing that
mise ove

trict of Bombay State, the Scheduled
Caste and the Scheduled Tribes peo-
ple, who are 6 lakhs out of 11 lakhs,
are trying to get the waste lands
there Thirty five lakhs of acres of
waste land are lymng fallow there
Out of this, 10 to 12 Iakho of land is
culturable There these people have
formed cv-operative societies No
Gram Sevak or Gram Sevika went
there and told them to form co-opera-
tive societies. They have formed them-
selves voluntarily, of their own accord
with the hope of getting iland to feed
their children But they are denied
these lands on the excuse that the
lands are forest lands in some places
and in some places they are required
for grazing purposes On lands wh.ch
they say are forest lands, there are
no trees at all. Somehow or other
they want to deny these lands and
facilities to these people,

Our Prime Minister unnecessarily
jumps in the House and says vehem-
ently that he will go from fleld to
fleld Let him go to West Khandesh
and see what 13 being done Let him
see why 10 to 12 lakhs of acres of
culturable land is lying vacant there
and why that 18 not being given to
the people who are voluntarily com-
ing forward to cultivate those lands
and to add to food production. What
is the use of talking all humbug
things here®

1 am conversant with facts in the
Bombay and Mysore States They
have prescribed certain limuts-—50
acres for 100 cattle—for grazing pur-
poses. In a certain place called Jaina-



the things, there
are only 425 cattle and the waste
Jand is about 300 acres. According ¢o
this proportion, they can reserve anly
400 acres of land for grazing purpose
And 100 acres ought to be givem to
the people there; but that not

As regards small scale industries
and village industries the Mehta Com-
mittee’s Report says that it is the
wesakest spot. Only 2 8 per cent fami-
Hes have been benefited by the small
scale and village industries even
with generous assumption that part-
time work 1s full time work and one
man means the whole family. To im-
prove the lot of these people, the
sarting of small scale industries and
village industries will be of great use
But the Ministry has expressed its
difficu)t =5 They say that funds are
not made available and that under
the Second Plan the provision that
was made for these industries has
been cut down. Banks are not coming
forward to finance these industries
because some risk is involved there.

Secondly, the Mimistry feels that
there is the difficulty of marketing
too. There 18 no market for the pro-
ducts. My suggestion 1s that the start-
ing of small scale industnies and
village industries should be encour-
aged: 1f funds are not available, they
should be made available If funds
are not made available for this pur-
pose, the Mimnistry for Community
Development can do nothing. In this
behalf my suggestion is that
Government should purchase the pro-
ducts and encourage these people.
That can also be done If it is not

and film shows. But, what is social
education at all? Social education
should aim at creating a homogen-
ous society, It should remove the
social cleavages, it should create a
sense of fraternify in the peopfe and
should create civic sense, It should
create @ community where the pro-
ciple of one man—one value 15 res-
pected and followed It is not dgne
here. Is there any commumty at ail
in this country? Take the picture of
any wvillage and you will find that
different groups of castes are living
together rather peacefully. There is
no community How can you develop
that which 1s not there? First of all
you should create a community and
then you can develop My suggestion
is that the name ‘community develop-
ment’ should be changed to ‘village
development’ It 1s not fit to be called
a Community Development Ministry
There 1s no community at all Social
education should help the growth of
the community

In the name of education the peo-
ple are asked to read some news-
papers in the reading rooms, the
papers where there is some news
about Shri Jawaharlal Nehru and
cinema stars and they listen to Lats
Mangeshkar on redio. Is this socasl
education? Social education should
help to create a community which bas

in the community. But today there
are all kinds of disruptive forces:
there is no community Social eduea-
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reférring to the political inequnli!.y;
he was referring to the social in-
equality. He was referring to the
principle of one man, one
There is no doubt the principle—one
vote, one value is observed. That is
there; but that is political equality.
We do not deny that. But is the one
man, bne value observed here? Are
all men equal here? Is not worth de-
cided by birth here? He was refer-
ring to that. But that was misunder-
stood and it was treated as an out-
rageous speech embittering the feel-
ings of other people. It is not correct.
The Home Minister could have under-
stood it in a better way.

Coming to the democratic decen-
tralisation, there i1s a proposal made
by Balwantray Mehta Committee that
the district boards and the local
boards should be abolished and the
blocks should be entrusted with the
responsibility of these boards. Why?
It is not the local boards, but the
blocks, that have failed. The Iocal
boards are doing their jobs as best
ag they can. Secondly, this would in-
volve more expenditure on adminis-
tration. In one district, there are about
10--12 community development blocks
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Shrl Raghubir Sahai: But this poli-
cy has been accepted by every State.

Shri D. A. Katti: The responsibility
of execution is that of the State Go-
vernment and when they fail, the
Ministry here says that it is not its
responsibility but that of the State
Governments. The responsibility is
divided. It should not be so. That is
my feeling.

One more minute, Sir, and I shall
finish. I shall refer to an instance
regarding these co-operatives. I am
not going into details. There is
one co-operative society in Delhi
which was started mostly by the
Scheduled Castes pecple. 1t s
known as Thakkar Bapa , $0-
ciety. The Chairman of that society
13  misappropriating funds, Many
complaints were made by the share-
holders to the authorities concerned
but no enquiry has been so far start-
ed. The matter has not at all been
enquired into in spite of repeated al-
legations. I am told that some Cong-
ress person who is very influential
there is behind that man and that is
why enquiries are not starting. I re-
quest the Minister to look into this
matter also and see that justice is

done and money is not misappropri-
ated.
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BShri Mahagaonkar (Kolhapur)
“This year we had the privilege to go

CHAITRA M, 1881 (SAKA)

have taken advantage of the Study
Group at Pathancheru in Hyderabad.
A question was also put about this
Study camp and the Minister told us
at that time that he wished that such
camps would be held henceforth in
every State n order to acquamt
Members of this House with the pro-
gress made by Community Develop-
ment Projects and so on

While discussing these subjects,
various definitions were given to
“Community Projects”. While study-
ing the programme of work at Pathan-
cheru, 1n one of the pamphlets they
have stated

“One of the defimtions of Com-
umty Development is a ‘process
of social action ;n  which the
communities organise, plan and
execute and, where necessary,
supplement from outside sources’
In a democratic set-up, responsi-
bihities and powers are assumed
by the elected representatives of
the community, be 1t at the
National, the State, the District,
the Block or the Village level
The representatives have to be
chosen from among those consider-
ed best to fulfil the responsibili-
ties devolving upon them And
when they are chosen, whether
as members of Panchayats, Block
Development Commuittees, District
Development Commuttees, the
State Legislature or the Parlia-
ment, they have all one common
object, namely, to assist and help,
to the best of their ability, wn the
rapid development of the com-
munity of which they are the
elected representatives Func-
tions and activities may very, but
the responsibihity and the aim re-
main the same”



also. Then they have got local boards,
Bharat Sevak Samaj and other insti-
tutions, But there is no co-ordination
between these institutions and each
is having a different programme. Each
organisation wants to work for its
own ends. That is why we find there
is little development in this respect

So far as my constituency 1s con-
cerned, I have seen from the papers
that i1t has been selected by the Go-
vernment of Bombay for the new
slogan of the ruling party; I mean,
co-operative farming. Kolhapur and
West Khandesh are the two districts
selected by the Bombay Government
for the go-operative farming experi-
ment. It is a good thing ¢hat the Bom-
bay Government have selected my
constituency. I congratulate the Bom-
bay Government for their selection
of my constituency where people have
shown a remarkable sense of co-
operation. We have got four sugar
factories there out of which three are
co-operative sugar factories. They
were started this season and they
have already shown remarkable pro-
gress.

At the same time, recently we have
heard in this House the hon. Prime
Minister and the rest of the leaders
talking about service co-operatives.
But about that I have got very bad
experience in my constituency. And

tiyn” or “We will look into the mat-
ter at an early date”.

Shri B. K. Galkwad (Nasik): “In-
Vegtigation not over.”

Shrt Mabagaonkar: Yes, “Investi-
li\uon not over”. Some excuses are
&lven.

Toem, 2 2o ro-DpErsuye SUSAY
mjils Government representatives
&Te gppointed as directors. When I
visited one of the sugar mills I was
SUrprised to find that they treat the
shsreholders, the common sharehol-
ders, the village people, in & way
Which is most absurd. One of the
offcers while having a round in
the factory addressed one of the
shgreholders like this: “Look here,
géntleman, though this is & co-pers-
tive sugar mill, remember this is a

ernment sugar mill and Govern-
ent can return your share capital
Ay moment they like”. According to
him, you cannot, you are not enti-
tled ty, even move within the pre-
Mises of the sugar factory. This sort
of attitude on the part of the officials
does create some sort of ill-feeling
8Tong the people who otherwise wish

co-operate.

We are told in another pamphlet
that was given at Pathencheru:

“We have learnt why peoples’
participation in the Development
Programme is s0 very necessary.
The Community Development
Programme is a big programme
of development that is being
taken up in the blocks. It is try-
ing to meet our needs, to improve
our farming and our cattle weal-
th, to improve our village indus-
tries, to provide for better and
more education #0 our children,
%0 improve the sanitation of the



ideals, generally the experience is
quite the opposite. I have on many
occasions expressed my views on co-
operation to the Minister of Com-
wmunity Development when I had
opportunity to meet him and I was
told by the Minister that he is very
sorry that in spite of the decisions
carried out by the consultative come-
mittees they remain just in the books
or on paper only and they are never
executed. One of the State officials
told me one day that as it is only a
consultative committee {ts decisions
are not binding. On the contrary, the
literature that has ben passed on to
the Members tells us that the deci-
siong of these consultative committees
are binding. In actual practice they
are ignored in many respects

Recently when we vicited the
Pathancheru block in Andhra I was
very glad to find that Andhra has
made a little more progress than my
nwn State. In Andhra they have got
the block samitis. They have got the
elected representatives who look
after the blocks and execute their
own plans. Normally, they prepare
and execute their own plans Here
the revenue authorities or the block
development officer just thrusts the
plan on the villagers; the villagers
never prepare their own plan. Then,
there is always the bureaucratic
method of functioning, because it is
dealt with by a Government depart-
ment. So, there is always delay, and
people lese their initiative when there
is delay on the part of the Govern-
ment.

Dewands CHAITRA 2, 1381 (8AKA)
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Here I would like as a member of
my constituency, to invite the Minis-
ter to come to my constitusncy.
There is one village there in the
midst of a forest called Murkutt.
There is not even a road to that vil-
lage now. Very recently, some two
years ago, 1n this area of Bhudhar-
Gud Taluka of Kolhapur we have
started a Community Project black
In this village without the help of
the Government people have done
work, They have constructed roads.
They have done work worth
about Rs. 1,20,000 without a single
farthing from the Government
Not only that, they have built
their own roads. They have built
up their own * school. They have
built their own godown They have
distributed the land into three parts.
There are about 60 families and these
680 families have distributed the en-
tire agricultural land into two ‘or
three groups. At the end of the year
these groups have their prize distri-
bution and so on and so forth. I told
the District Collector about the
village, about the villagers and about
their programme. I told the Collec-
tor that such people should not be
neglected and that encouragement
should be given to them I think
about four months back, our District
Collector came to me and congratu-
lated me for suggesting to him a visit
to ¢his place. He said, “It is really
worthy that people have 8one very
remarkable work. I have sanctioned
for them Rs. 500 that was within my
power.” To such people who have
distributed even their land and done
the real work and who heve shown
as to how the community develop-
ment should work, Government
should pay more attention. I parti-
cularly invite the attention of this
Ministry and ask the hon. Minister to
visit this place if any time he comes
to Bombay State on his regular
visits.

As regards the co-operative socie-
ties., & very bad experience is there.
In my constituency about 2,000 to
8,000 co-operatives are working today.
There is another co-operative soclety



who are

bay Government's Tenancy Act is so
defective that many of the tenants
now are coming out as big landlords.
In these days when we talk of co-
operation, land reforme and co-opera-
-tive farming, as my hon. friend, Shri
Katti has said, unless there is land re-
form, unless the question of landless

be a success. Before going into co-
operatives, 1 urge and request this
Ministry to create a feeling among
. the villagers so that they will believe
in co-operative societies and in
co-operation because of whatever has
been put before them in the name of
democracy and co-operation today.
they have lost their faith in many of
the societies. Big landholders have
taken loans and now those socieities
are not functioning at all. People do
not know where to go, When they
come to the representatives of the
people and when we try to make
enqurries of the Government, we get
the answer from the Government
that the matter is still under investi-
gation. They just try to support
these people who have misused the
funds of these societies. In one of
these societies in my constituency,
Inown as the Rashivada Village Co-
operative Society, Radhaugri ‘Taluk,
Kolhapur where for the last two
years the Society's books are with the
Secretary while the President has
gone out somewhere else, we are
making enquiries of the Government,
the Government says that they are
trying to investigate into the matter.
Even the matter has gone to court. I
do not know what hag happened. For
two years the villagers are maying,

.m_u,m
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“We are unable to get loahs. We are
unable to get money™ Under thame
circumstatices, the Society is not func-
tioning at all

It is not only there, Xven in the
Capital, I have received a complaint
just as my hon. friend, Shri XKaiti,
has received ome. There is ome
Rickshaw Pullers' Industrial Co-
operative Society, Delhi. There peo-
ple from Maharashtra also are share-
holders. Their complaint is:—

“The Mansging Committee af
the Society has enrolled many
non-licenced rikshaw pullers as
its members and has allotted rik-
2baws to thew;

Some of the allottees do not ply
the rikshaws themselves but sub-
let it to others at exorbitant
rates;

Many members of the Society
owe large sums of money to the
Society but no action is taken
against them, as they are ex-
ploited for personal and political
ends by the Secretary of the So-
ciety;

No balance-sheet has ever
been distributed to us; no ac-
counts have ever been given to
us’”

Such sort of defects have heen shown
The matter is under consideration of
the Registrar of Co-operative Socie-
ties. I appeal togthe Ministry that
they should look gnto this matter
Right in the Capital these things are
happening, particularly when these
people who have come from far off
Maharashtra have started this busi-
ness here. They thought that at least
in the Capital they may get the sup-
port of Government. They have been
deprived of their rights and their
earnings. If this is the sort of societies
and co-operative movement that s
started, naturally people are bound
to lose their faith in these socjeties
I therefore suggest that before going
into co-operative farming first a
survey should be made, there should
be the implementation of ceilings snd
those ceilings should de on the besis
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dered a3 income in ¢the rural as well
as in the urban sector and there
should be

maintain not only

but it will be dificult for

even to educate his son, to edu-

te his family and even to take part

in the different activities which you
call social and other activities.

I would like that other facilities
should be made available to the
kisans also who actually cultivate
the land. In my constituency, be-
fore Independence, I know that they
were using free water. Formerly, it
was a State, They have got a dam
there known as the Radhanagari Dam.
After the dam was completed, Inde-
pendence was achieved and the State
was merged with the Union terri-
tory. Now it has come under the
Bombay Government. All of a sudden
the Government raised the irrigation
charges to Rs. 200 per acre. Then
there was an agitation of the far-
mers and the Government has now
put the charge at Rs. 20 per acre. I
say that in giving these irrigation
facilities the lowest charge should
be made and the facilities should be
given to the kisans. Unless a charge
in our agricultural movement is
made, I do not think that our indus-
tries will flourish, That is the basic
thing and I must say, particularly
myself and the Party I belong to,
that though I support this co-opera-
tive farming, first create the climate
of co-operation, give loans to the
landless and to the tillers, see that
there is a celling, see that the water
facilities and the loan facilities are
given sufficiently to the kisan or to
the person who is tilling the land
and see that the Tenancy Act that
has created ineffectiveness among the
people does not create other big
landholders. I would like that there
should be a proportionate ceiling and
there should be some bar that a
tenant must cultivate a certain
acreage of land. Sa when we take

4 LSD~1.

for Grants 1139¢
all these things into consideration
then only it is possible that people
will eome forward and help in the
programme. It is very good to talk
about socialistic pattern of society.
It is very good to talk about co-ope-
ration. But in practice things are
quite different. If you want that
people should believe, if at all......

Bhri B, K Galkwad: Empty
slogans.

Shri Mahagaonkar: Yes, that Is
true. They are empty slogans. But
these will be the slogans of the
ruling Party. During the last elec-
tions there was a slogan in my cons-
tituency that the Government has
started giving loans to the tillers,
that is, the Tenancy Act has been
brought in force bv the Government.
Then, the Five Year Plan has been
brought by the ruling Party. These

.will be the slogans and there will be

next election stunts.

I will ask the people in authority
to consider these things carefully and
to create a real atmosphere for the
development of the community at
large and for the nation. I hope that
due consideration will be given to all
these matters

ﬂomm:mmﬂ@“‘.
WYy S AN e wfg
et fr ag B8R Ay s G E, R
g ¥ qgwe Y § « Rw F forr amy
g & Suwr o a=rar A § ) wR
famft < wrly & quy am2 fs W 39
g & o fienw g amar § Iww a@Tw
fis Ja® go® &, I MY § a1 IqN
wiedvzgedt § W gg aEr w W E
wr g @ 81 ag e o &} -
T fag ot ¥ g8 e wret AT ag
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[ wtre e ST gt & ft STy Fndrdy o €
WO wmed e R fewd gy v et W opE o d
AR IR RIE g fr o o € T v
RN § | R N T @ e F & € wolr warer T At < g
¢ % IR v T AT g W o 7 & e oy AT g | T
e § WA oy g Y IR & v v g g e vw fredard

ofe & @I wEAm wET AT §
fs e AW F vo wiama Gt wrardt
¢ e awar &t ¥ ¢ o SR
&Y st § o | 12 U-UR F WY
Eew A B yrAEAr WY Yo ¥ TWEA
W1 & QRUY-YY § ag a3 A
ST FT Y€ I @M W AR
T o T WRTET FT W & ATIEAY
HrrREa vm vy R Y @R T
sy o feogw e o
® wygd | wafad f ag waws § T
&9 ¥ %Y 4T S 97T gy & NSy
¢ s s aEy A eredr s
& SaraT @ | gAIR U Qi 7wy
ag wrelt AT g T & afew @ oY
ofaw wnifess granf@s@ T}
&, a1 e Wi o qeAE o @ §
T FE W K 0T @ &, § w9
STHRAT FY qATH FTCF FAFT AT )

raNeirgagagaaer g\
W9 FET T 447 97 T 9w IqH
R femr mr @ @ IR 9PER,
e HERA, wemier #fee re-
&g ¥ fr gy 3w A a7 geey aw
T 9 F ¥ QAT Yo I T
% | T v g 3g W & e dm
T & W g1k 3 § afaw swmfe
R N, T R AR g
O AN § 6K A AR FEY
& &W I a% ag W A W AL FAT
& wifg@ | yowT waww ag gwr ¥
FEY S & 4RI AN AR R
& 9 oo & ug e § A §
e g W woew g@ar £ fs

W It ¥ g wEgE WY, Ta 6 ¥
¥ fag w=gr g oYX Ay f wHw
9% fory ATy & v wd §, vu%F fag
o 98T R | W FEY A AT 47
€ AW qg ¥ 14T 47 fF A A
fwnifer Aaedw ft o ft AR
TR FCHR FENETK T0, ITY qoft
¥ o= fgER a vl | v & @
afer w1 T9W T W gEET 8§,
I afen wfawr 41 N gafeenw
w37 | ga¥ wemET ag o gy W@ qr
fis I 5 %t fafire &, 9 dfman Afee
fafuz &, 9% for qoft o1 ag Wi T
Y 7€ Y | g OE AT AT WrATH-
fex Sraredy & foq ag weraT <@ v
q1 fif Ro,000 & T IUFT T
sfgew @ A IEF HRT FER
a7 figeaT aw W} ar<g v W Wk A
TR & @9 § @Ay Tfed | 78 awe
& WETAT AT 9T | §H 9T Y S
ag W =Y FEH NI /A <@T o7
AR NTT FIT FT AT TUAT @ §
a7 7€ 1 & ) afer & A g R agr
9T 4% %¢ AT fE wR A O wey
¥ w=T g A AW | wwmifesy
a1 &0 W § 1 faer anfiaay ®y gy
auat gut € € w € e feelr oft
Ty w7 fAT A oW ww §
e fewra A sy & o ferly
gfw & e T fsar o e &4
g Afeww o ofr oy aneht § aw 3w
oy & g W WA T W A
¥Y 1 R oYX gary 9t & o fa By
srraTa § i g e Wi wigar e sEt
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W AR A A vy A W ¥ fag
firger & aTee W Wit sk
qrET %Y T Y wATAT W 4w A,
e gaTn off g QY el @A
wg 3 & fe avaredt o Y, W R
arar wff §, €AY Ty R HA A
A ¢ 1 xE A A oY TR A AW
e §, 7y e e ag v i € @
Y, T G¥ § ST TN AT FH
¥ far o ym v ¥ fagdan
AT wfgd

¥ W v 7y § ot
fawr 7oreE W w3 ¥ o oAt wAw
a1 3 & 0T wwAr Srarsfeqr w0
farmre wd ¥ forg Frpremr g
Th TEET I W FH A9 F0E
TIYT 4T 99N FOF €97 FfEwr ity
t gafgarge w@ ¥ fau frrmeen
TfEF I TEaE DA T T F
FT I T T A | A A
#ra geew g wwea § 5 qat
T §91 q@T AT $I AR g6,
TAHT T HRIAT T TS §

Iueyw wgrew, ¥ wEwan § %
W gATL 3T &Y Faufad v ot
T HTIT IATA TF & T § WK A W
A9 ATAAT FY FHGE AR G T6
£ 1 &Y %07 T s #¢ ® fag
TART FW Y ™ TF G WKL 9"
FAY TAT §T HT AT EI WK TR
VAT Q% FOF AT FHIT ¥ aR
QX AT @Y 1 f guwar § e wR @
yfaa wnipifer & a1 7 wEEW
@ ¥ s wer afe g W)
I s v ¥ fag faw @
7 qEx € aY FE) IIRT GART EY qHAT
g mw g yo T § o S W
T d e wfay Sty W
afz IR fag w0 ¥ w0 &Y T W
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¥ it ¥ & F A T W W W
& 0 gzl ¥ g | g et
¥ 2 wr o1 qwar § s o atw WAy
R g gE FT [T AT, TN W
™Motk @raeag g
¢ war 9 wiww w2 @
SHYY a9 w1 WO qafeenh § &
Fory oot s ot gy € v ke
€ ¥ g% qu femaw & fr ag €@ R
W A w4 | g T % g
& ot wor am diw g am
T ¢ sww) wTwr v ¥ g w3
TV 5o qed & 347 T

T & a9 gra & ag fr geea
g o o ¥ o o7 g wdw T
@5 3% #1 o oF o< iifeww =
Y arr of wat ¥ forg @ wAT g
T e § % 3 F W s @y
GTqry qg7 w4 € darTe @ W) #
Tyt g B cwd faq w wga
& § 5 difeqw o 9w ¥ fag
& o ¥ 2 , 7Y Tl Y
XER @ Wi YT T Ee, W
Tl & sraer w7 ghd W ga
T TR AeT T FATATT WY G0 IR |

W g ® wgHd qEEe @
g Y wnre T 3 A wTOwY Ao
g (5 frgd? o™ & 9qR & wENT ¥
T3 o w} sfaiaw & fag wwa
&% firqr mar 98 99 AN ARET T
% Jvqré qr 9 s & v W arie
Ty 77 |7 | GAAT AL AT AL QY Ew
S9%7 waow 7g ¢ fF O g9qT AT T
9T FewT g7 I Wi ¥ REA a%
e tfcinw ¥ fag dwow g W
e 2 ¥ o e g ¥ ol
fred o @ @ wRl €T REd
BT T FHAT AT ) FRET WAL W
& ik aw g1 s A T T e
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[ wordre fag)

LT T T 3 @ WA wvAr
ot IA @ Atz A 6 N e
woew wg ¢ 5 Q) weat A arreht &,
IEHT A1eT AT Y QR firgrr & Qo
§ W g7 9@ ¥ afr wmerlt ¥ g
A WA W AN § | G W & wRL
a w@ %z gd WA o foird &
Fad qfr i ax qw ay forelt § f
T w1 o va R e g vl
TR gy v
& Rorrer e § fie sispar o #
firer I & 2w & o< wrt w0 W
WATH 2T g wwar § 1 I AW T
fie vo 3w ¥ owe w8 fewrm gul &
ofr v § e g & ol ¥ &
w1 W R wrew f R o ¥
oY 37 & fed, agd ¥ ol 7 ® Fod
4T F ot 37 «F Frgrag e 1
wt frar aga o frdt o f o g
g § fr g A & o a@ A e
# fic St gz et Wik TEd 2w
W AR W ogeft &Y I aga
anaw & ) aw § T § 7g e
iﬁw*mqomm'{h
T wifim ¥ aow @ wf Wk vEw
7 e & W ¥ wAT T9AT AT
witfrr ®Y & vt & fag @< w2 e
w7 §Y IEN I FOT 97 H AR
oy aweft § oY o ag v g 2 ¥ o
o T § W g gawat § fr
N TR F e g qwlt §
] Ao §, fe w & o= oyt o
FrAETd AN WO ¥ ey § U
¥ wrt wET W Ty gy el § )
wathg o fir §f @ 3w & R SR
97 g 1 w07 ey ¥ v v
{ AT Tt &t v ¥ P vl
vy dw, a7, W vk A wd
g | T warlt gy AW R § A 99
fmTmpafrgedd fewdw
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 foreft @ O ¥ 4fr ¢ vowT
figamar wmd g oY & amare o et
T T § g g o § ) wue wne
are ¥ T g & T e & s
Tl § It ame @ At §
T T ' FOF ¥ AW N W AW
¥ o 49 oY § Y 9 Wy wew g
i wrren g i gk agi wee oF 0%
Qfeam & oY qfir § ag o} arr gy
qwdr § 1| @ W @, W T giw
gifeerm 7 gwzsT B faar o v o
1 § I arerg ATk W & arw
W A g w0 wd Ay qoft
et § & ¥ g ag o g ¥
s & foar o Y g S amx
WA T FTTRAE |

aE 90§19 {9 W o
fos oY wmr & A o qEr ¥ € e
JTMEIG T g § ar ag
v 91 fir g & vt § e i
& o @ frw g & qrer amar )
fiew o & afepm #Y qw # v
=R g W gy e AT
wfear 1 o 2t @ oY wiew @ gw
#Y Jware foeadfy samay € omefr § WX
FET W AW X AT WA QA AT
ATz firret w9 T £t ot § Wi
T omeT &, ag T § o § 1 wror
fergea & we v § fe ma o,
A% &, e g Frgrae oy
Y ag it sufnft § fir o 3k e €
T aEr fegent ¥ v s @Y
o aw! 2ed g ag N wedr ¢
araErd o Wt o avg )
Shri R, 8, Arumugam (Srivillipu-
thur—Reserved—Sch. Castes): Mr.
Deputy-Speaker, Sir, I feel happy to
participate in this debate because
every effort has been made by this
department to acquaint the people
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with the basic les as well as
mims and objectives of the Commu-
aity Development movement and also
the role t0 be played by the pan-
«hayats and village school teachers in

1 come to know that various lite-
ratures like Kurukshetra Yogana ete.
are published in English by this De-
partment, But I regret many of them
are not available in the regional
languages. As these booklets are found
very useful in educating the masses. I
request the Ministry to publish these
in regional languages also.

I find, Sir, that Cinema trailers are
provided in some blocks only. The
educative value by this exhibition in
villages is tremendous. Therefore,
this is all the more important that
each block should have a cinema
trailer set of its own and this Minis-
4ry should see to it

As 1 informed the House earlier,
one of the three agencies, namadly,
village school teachers require short
term training courses in the various
facts of rural developments. Although
a scheme of peripatetic training was
introduced as mentioned in the report
of 1958-59, this had not achieved its
quick and desired result. A change
of outlook in the village teachers is
imminent for the fulfilment of the
welfare programme. Sir, without
waiting long, at least the teachers
under training school, all over the
country, may be imparted with this
kind of training and thereby saving
considerable amount of money, time
and energy.

Again, Sir, the Block Development
Committees are found to be turning
out very good results. As we know,
for the success of any scheme, the
cooperation of women is an urgent
need. In spite of the pious wish of
this Ministry to give adequate re-
presentation for women n Block
Development Committees, this is not
implemented in many of the States.
Therefore, I request that effective
measures should be taken up so that
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women members are nominated not
only to the Block Development Com-
mittees but also to the panchayats,
an another important agency for the
fulfilment of this scheme.

In particular, Block Development
Schemes contemplate increased agri-
cultural production, better standards
of living, and social uplift for alL
Agriculture is given top priority and
better way of doing cultivation 3
imparted to farmers who come 1o
know that more production could be
achieved by using improved aeeds,
fertilisers, green manuring, compost
manuring and necessary irrigation
facilities. But, Sir, very often it s
learnt from the Planning Committee
meetings of the State, District and
Block levels that they are in shortage
of improved seeds and fertilisers. I
wish that the seed farms allotted %
each block come into operation ime-
mediately.

16 hra,

Before we reach self-sufficiency o
fertilisers, let us concentrate on the
use of green manuring and compost
manuring. With this objective M
view, recently, a special drive is being
made by the Agriculture Minister in
the Madras State to grow greem
manure. The condition in other
States also may not be very different.
So, this Ministry should see that a
special campaign is organised through
the community development blocks to
develop green manure and also com-
post pits so as to produce more food-
grains and also commercial crops. Ia
this connection, I would like to stress
the necessity of fixing a target for
every village level worker.

During my tour of the varlous
blocks in the districts of Ramnad
and Tirunelveli, I found that there
was a consistent complaint that the
people who consumed electricity for
irrigation were burdened with the
levy of a minimum guarantee per
horse power and an excessive rate per
unit as compared with that in th#
industrial sector. This being a crucial
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period when a campaign for more
food production is being undertaken
throughout our country, Government
shéuld come forward to subsidise the
expenses of the agriculturist in consu-
ming electric current for food pro-
dyction in these development blocks.

There is also shortage of sprayers,
dugters and inter-cultivators, and it
is very dificult to get them in time.
Goyernment should manufacture these
implements on a small-scale basis
and supply them to the agriculturists
at, the subsidised rates through the
community development blocks

Coming to Mudukalathur taluk, a
part of my constituency, I would like
to' say that two new blocks have
been started there last year, taking
into consideration the backward con-
dition of that place. These blocks are
predominantly inhabited by Harijans
and other backward communities with
little or no means. The poverty and
backwardness of these villagers of
Mudukalathur taluk do mot permit
them actually to participate in the
full implementation of the pro-
gramme. It i3 continuously a famine-
stricken area, and as such these blocks
must be treated with special consl-
deration and concessions in the matter
of people's contribution, All the
minor irrigation works such as digging
of wells, tube-wells, repairing of
tanks, channels etc. must be speeded
+up in that area with the active co-
"operation of the block agenciex

It is very interesting to note thas
there are extension officers in the
community development blocks for
the promotion of village and small-
scale industries and khadi produc-
tion These industries are expected
to provide full-time work to the
unemployed and under-employed
and supplement their income during
the lean period. But I am sorry to
inform the House that the Harijana
have been neglected in this regard I
request the hon. Minister to kindly
see wmat tnis downtrodden community
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I welcome the fact that this
has taken over the subject
0} co-operation also. Co-operative
Movements are encouraged in  the
Symmunity development blocks, This
it one of the three important agen-
Cles functioning in the villages towards
implementation of the block
Objectives. The present staff and the
Tyles in regard to functioning are
Not co-operative enough, Such rules
Should be simplified so as to conduce
Y a smoadd runcdonig of (Al
Movement.

As an experimental measure, this
Ministry should see that in each
block at least one or two joint co-
Operative farming units come into
existence. They will produce more
fhod at less cost. These are impor-
tant and indispensable measures for
Inereasing agricultural production.

Some people are objecting to co-
Sperative farming. In my opinion,
ey are refusing to think of the
RQation as a whole. In this country,
thousands and thousands of agricul-
tural labourers and cultivating
tenants are living in the villages with
ttle or no means or are half-fed. It
Was Gandhiji's aspiration that the
tiller of the land should be its owner.
4t least, now, should we not think
Yt these poor victims and see that
they get their share for ensuring a
Iinimum standard of living? We
“an achieve this only by co-operative
g though we may have to face
Some difficulties in the initial stages.
I am glad to find that our beloved
{eader, the Prime Minister of our
‘nation, has taken a keen interest in
co-operative farming, which will
make our country not only prosperous
but also a democratic co-operative
soclallstic society very soon.

Shri Basappa (Tiptur): I have
listened with very great Interest to
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the various speakers who have parti-
cipated in this debate on the burning
questions of co-operative farming and
also the various other subjects con-
pected with community development.
I also listened to my hon, friend
from my own State, Shri D. A. Katti,
giving a very gloomy picture of the
community development movement
that is going on. I also come from
that State, and I do not know what
purpose it will serve to give such a
gloomy picture of this whole thing.
Though I agree with him in certain
respects, yet I would say that in my
State, things are not so bad as he
wanted to depict them to be. Per-
haps, the area from which he comes
is probably not yet integrated pro-
perly with Mysore. You know, Sir,
that the people are & little agitated
in that border, and, therefore, the
work may be hampered for want of
people’s co-operation there; because
of this it should not be taken that
the whole thing is bad.

I also listened to our great econo-
mist Shri M. R. Masani pleading that
co-operation should be given up.

Shri M. B. Thakore (Patan): He is
against co-operative farming. He is
for co-operation.

Shri Basappa: I am coming to that.
1 know he was for co-operation. I
do not know what makes him think
that co-operative farming is bad
when he admits that co-operation is
good. This subject of co-cperation has
been partly discussed in .this House
already, and I am afraid my hon.
friend Shri M. R. Masani is not per-
haps aware of the great changes that
are taking place in this country.
Probably he looks at the surface and
sees that there is a sort of agitation,
but what we are doing in this coun-
try goes to the very roots. Of course,
he said that there are other means
of helping the poor peasants. but we
have seen that 60 per cent of the
small rural population depends upon
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one or 1§ acres of land. So, if they
join together, I think there is no
harm. Merely giving a little helg
by way of manure, seeds or this ah¢
that will not help them. This 60 o
70 per cent of the rural populatior
who are small landholders have t
be brought together in some way oi
other, and what we are doing is only
that. Therefore he should not thinl
that we are hampering the peasantry.

Again, he must be aware of the
great revolution that is going on in
this country in order to help the
poor people. This community deve-
lopment programme is designed to
see that the rural population of this
country is helped, and this movement
is gaining ground, and even the
world at large is looking at the ex-
periment that we are making in this
mattt_er.

The rural population has to be
revitalised, and their inertia, of
which our Prime Minister speaks
now and then, has to be removed.
How can we do that? A democratio
set-up has to be established. The
Plan requires the enthusiasm of al
the people of this country, not only
of a few people of whom "Shr
Masani is thinking are going to hely
this country. He is criticising us is
strong terms on the one hand; o1
the other, there are our Communis
friends who say that we are nob
going fast enough in this matter.
Both should realise that there are
very many difficulties.

After all co-operation is a uvws
media between the capitalists on the
one hand. and the theory of the Com-
munists on the other, and if this is
not going to help us, I do not know
what else is going to help us.

Even as far back as 23 or S0 years
ago, the Royal Commission on Agris
culture, headed by Lord Linlithgow
stated that if co-operation failed, %
meant the failure of the hope of tht



lot of funds, quite a lot of training of
the people, it is but natural that we
have to go slow, and therefore in the
next three years it has been proposed
to have only service co-operatives.
Of course, even these three years
may not be sufficient, we may have
to go a little slow. Anyhow, the
whole idea must be a dynamic one,
to see that we enthuse the people in
all directions.

Then there ip the problem of ur-
banisation. How are we going to
develop this country wunless urhan
people go back to the rural areas.
Of course, I do understand that pres-
sure on land should not be increased,
but there must be a proper balance.
Now people are coming to the towns,
and unless we have community deve-
Iopment we cannot see that this
movement is reversed,

Then there is the other side of the
picture, namely that effective parti-
cipation of the people is not forth-
coming. It is not the officials alone
who are responsible for this. I know
that it is official ridden, but when
the people keep quiet, when the
representatives of the people do not
go and take a larger part in it, the
responsibility must be laid at the
doors of not only officials, but else~
where also.

‘What is necessary {8 not only

decentralisation is not complete. We
have yet to bestow more attention
on this, because so long as there is
an official chairman, there will be no
enthusiasm among the people. In my
State, still the officials are at the head
of these blocks. So, this democratic
decentralisation as contemplated by
the Balvantray Mehta Committee
should be given effect to as early as
possible,

The movement i3 gaining ground as
can be seen from the fact that nearly
56 per cent of the rural population
is covered by it, and the people's
contribution is also there to a certain
extent though not on a large scale,

In regard to the growth of the
movement, I find there is lethargy on
the part of the local Government.
Though it is in the portfolio of the
Chief Minister, it is delegated to
some one else. And the control of
the Centre over what is happening in
the State is also little,

We have all along been speaking
as it it is a Government movement

with people’s participation. The
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whele thing has to be changed It
ghould be made the people’s move-
ment with Government participation
a8 has been pointed out

‘mittee Report. After all, our idea is
to help the rural population. But now
‘the tendency is that even the Minis-
‘ters sometimes want to have it trans-
ferred to their own headquarters.
“This is very wrong. I have a griev-
ance relating to one of the blocks in
mv constituency, and I have brought
it to the notice of the local Govern-
ment also. A sum of Rs. 75000 or
Rs. 1 lakh has already been spent on
this particular headquarters. and now
a certain Minister does not like it.
‘He inaugurates it himself. He likes
it in the beginning. But afterwards,
he does not like it and he wants to
transfer it. This has been done in
“Tiruvekarai in Tumkur District in my
constituency.

Shri Raghubir Sahai: It has been
transferred to a rural area?

Shrli Basappa: It has been trans-
ferred from a rural area where it
was to the taluk headquarters. Shri
8. K. Dev, the Minister, had given me
an assurance in this respect, but still
4t has been transferred and the offices
«af the local headquarters have been
Liven over ta the police department
-or some other department.
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This is what has happened. This
shows that the loca) governments are
vefy lethargic and are not doing
things properly. So things will not
improve unless they are properly
controlled from this end.

‘There is another point to which I
wish to draw the attention of the
House, After all, we want to see that
the Scheduled Caste and backward
people are helped. But we se¢ in
most of these block development
arras that people who are already
sufficlently well to do get the advan-
tage. Greater attention is not being
pald to the poorer section of the peo-
ple for whom it is really meant.
A thorough investigation should be
undertaken into this matter also,

I can enumerate & number of
handicaps and point out the wastage
involved. But that will not help to
salve our problem. After all we are
all here to see that this Ministry
thrives and does some very good
work. In the fleld of agriculture and
mn the fleld of education. the whole
ider is to change the emphasis, The
welfare aspect is not s0 much
emphasised as the developmental and
sericultural aspect. There is an acute
food problem. Therefore, our main
attention should be on agriculture. So
far as minor irrigation is concerned,
though a sum of Rs, 7 crores is spent
by this Ministry, it is very very in-
sufficient. Greater attention should be
paid to restorationn of tanks, parti-
cularly in my State,

Coming to small scale industries
what we are aiminz at is a sort of
soriety where there are not only
small industries but also agriculture.
That should suit the people. But we
find that the raw materials necessary
for the small industries are rare and
for that reason, the industries are nhot
thriving well.

As regards the training aspect, of
course, farmer leaders are being
trained for one or two days, They
come, have a little camp and go home.
Tpat is not sufficient. They should
spend four or five davs there and try
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{Shri Basappa]
to see how best they—the rural folk—
could have the training in the various
subjects,

Shri P. R, Patel: Is it for political
purposes?

Shri Bssappa: So there is very
great scope for community develop~
ment and co-operation. We are happy
that co-operation is also added here.
It is a burning question of the day. I
hope this will be taken seriously and
implemented in the community deve-
lopment areas,

st o w fag :  SoTomw
WgRY, AN FWY 7 AT
§ g1 agme whafan w a7 o)
IF T G @R FH F AR
Ny aw e g, g frse
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¥t § FHY 9 oK T @ |,
94w § fr o & R qgFrd
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ara saaAr S g fF agEd &t
oA IFW A AT R @ ant
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APRIL 14, 1989
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CHTRT FT WERAT AT A WX 917
wfgd 1| vt g AW & FORTd -
wifgt &t g aw  Afwife eww
|4 wfg fe agi @9g & ot 5y wrd-
T TRIT AT § WX 3w A oufi e
W qgi ) aw fafee fear omar
q v g fad qfwe o e
awaT § ot g et § aE ardt oy
sfarerer I Y YT I, ITHY wiTaw
ferer WX ey geaedt gfawd A
% | 7g g W faww § fr gy
FTA A X aTF BT AT & W
& wgw g o gl aoerd W O
a=r ¥ o=t g9 fear F waw wyE
wfgd ¢ i

? forw w30 & Wt F o
o T WEAT | W W @A A
wT ¥ dare ¥ 3T frwr s d oy,
gy 1wy A Fumw F
oY AT et WS AT war
ag 7 T Wk § W W ara
£ | 3w i wg e WY fowan
et o fawrg wafedt &
o @2F ¥ fordam N W
o i ¥ | T 7 g WA
far & B W@ ¥ Fawrfon
g 1 IR g A A
¢ Fradaw @& ¥ o o wefeg

~p
~

~
1221371



11439 Demands

[sfr axrfen])

aft @ fie it F &y, Wi Wy & T
g, tad fafas off & fe @ auar
|y qATEeET 4T W Ay w4 ) ¥ 73
a8 wgan fe g Frat gu d, ¥ g
Y firar ¥ Sfae v § 1 gafed
wiat  frar wr el § o=l TR
o wfgd i ghowmt WY fawra
wifeal iz dargat & s w0
wfgd | W AR gFomT A @
& ford Foraam e &Y aefio ag g
fo fodt oF am feagd & st
AATAR Y ®T W A@T | 7 75 A @)
w0 o o a] ¥ h sqfafent
wAfdiy W@ wdf e Iaw
AATAR (W A TEY WT GG | qG WY
o whr fae wifgd g8 W faa
qmr . & fedr g faosd W
N SMAgm I ST g § fr
fiedt & 7> a1 T §F oK @
frordr st gé § w0 &1 weh W
widm | gufad & wgan g fr forawm
T W@ X BTN @ I
&1 fawre w2 ax ¥ wesar Wik sfaa
IR I¥ FINT FT F & ST A=\,
T W d gy TRy Y ey @,
T O mfiwm aa §

| e ag g fw faswr Sfaw
T ® fawm &S W PRl
A F A ) R W Y s
Tt § 1 xdeque fod § aamn w@r
& fis Wi 2w o damad o gk §
1 7 %o fama gumEl & 9 W%
gty 2 s § o & are ar ot yffir
gar M MiIFBT I ga AR
fis g dve® o g dftefae
o g 19l ) e feg o
§ 1| wix faw e adT W fawr
SUEr w1 IR a7 ooy v A @
& gfoma oy Qe fie a7 faker ofasr
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TH A @ A afew vy w@w
® AReQ a7 wAw WX ¥ 9 W
& arde e ag T | Ay ag el
§ fe fador dfwmr Wit fawrw
w32 & TR v g Af femr
R 1afws Ao g aad feor
dara w7 AR § o A wradfer
st v PO § T A A &
AT W WA AT VAT Iy H7 6
wyifer AEEA w1 w0 e
A war g ay Iuw friw Sfawr a9
w1 g fear s wifE 99 w1 WA
AN F W FET I3, WK Iq W
N wgaa T I ¥ g AA gy
awar |

arg § a9 § gg ot fadzm s
wrgaT g & Wi o ferenr iR e
farerT ®Y Oe-Ne T @T g
wiaR e ¥ anfed ) fow gy Wy
et farear € o @y ¢ & A Y wr A™-
foram o & 1 afed A s #
fr farer o qrnfor it &Y oF
T 7 fgd Wik o faww § e
awTa farey &Y off 3w & oY figd,
T & W9 SIe 99 & Al § o7 w7
s wag Wnt ®Y aowrd fw
WHFET O @] | wWE § fag
3 fawsl # Q31 aga oo W
fear o g & 1 ¥ g § e R
W = ¢ AR wfaw § oOT ¥ IR
artone famr W fawwr wwaeEdy
T fgd 1« A 7 ot o ewer § AR
A a7 fasw se@wd W1 nfgg
YRR §F O q7 & Y § st ey
w ot &, dfew foroflt ol ) oW
€ W B AT wifge 1 s foar
Al awrer fowr & @ frer fear
wrm oY wud At o agy ww wrday
W Iy & g A ¥ e e
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Ay T Y X9 W s eAr
nfge )

wad wgr § R W W W W
quaet #Y ¥ faar it &Y wremy £v
F aft awwen fr o 39 &% € m
™ oY ¢ fe oo B W g
|1 qgwent 9 weo et daT § 1 W
widt F 48 € A @Y T AT
wrT o € ) 98 ey T e
& gwar & ey g s ¥ wwar
¢\ D & e g fie wo@ Ay Al
il

wft ag & = qaraat w1 T
€ ) Y fY mEw =T Sfge ) W)
dwr fr a9e 07 ¥gar AW
fed2 & w1 w1 § ¥ fog o= &7
@ @ Wifgd e ¥ gafedsma
aifeax ar yewex fo¥ sfa@ @ow
wEm & g ¥

ey Jfawmal & 4t § ot qn
axEaT A wEfE Iy qAa fear Jmar @
fe 398 Sw w9 Y & W7 TAHY
A T §ar | IR s e g
FUAAT S TEY & 1 9 AN uT 7 Iy
IR gt § o svar W wfgw o &
77« w7 fe & woft T @
FaRdY 7 ST wE A § | e
¥ v § fe o g e Wk
wifersit ¥ averv-aren fa w5 Wt
Y st i #Ty w7 wfeand v
o € 1 wfed ¥ gE € v o
T FAL YEEET F W A W A
fear an@, Y forerr & o7 F, @y
¥ A F ol gt AN § o v .
9Et waEY far wd, I8 Ay e
SARY I WA W GLAT N Y AE
oY IXEY WA §F W W & fam Ao
T oY g vy gt fag §nf )
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woww foar ofeg & Wt
TR T § 1 F ¥ Srw Y wwwaT |
T FIC 9 & e W w1 owan
AqTtT ¥ v v § A Wy qEwR
€ v umae qor s @r d Wik @
# ot femwedt 7t 3 woc feY
W wiiwfiee wY 98 T faor @
A W & sarer fewreredt dar g awdt
frmmidugrE i e ¥
fag frdy arenfefiae Y (@ omd
Y saveT Ife g

Y gw Ay § A A & Iud A
# Jgar w=w2r *Y foid F wgr waw @
for oY &Y faer © gz @R G|
qg TS T AT A9 & ) Y §
¥ Sy grafas & w9 §Y WX oEd
gfemY Y 3 o wiawa v fad &
Y gAY A AR )

% o QY A smradfer o &
Y st v =g g 1 wEwIvAT AR
& ge) 4 WS T E ) T
wwed ¢ fir Tay o v, 39 e
R aidmidsEdfe
2w #1 wror €Y qicfeafedt § sgwicar
T FTH A THT Y AFAT | WY
fafea & f& o 2w #fy o 3w
w & 1 AR Iy W) R A ¥ §w-
wif@r &t g a<d wrly § g
T ¢ fF W T § O% AT § WK
IFY A ARAE B qe A g Ay
qw faT g sredt & @ ot o 2 faar
arer &, g fm gEwed &
& #Y it 2 fear o § W@ A
EwET & oWk W e ¥ @
fow orar & 1w A ¥ W & A
AT T T g Erav § o g A
WY mifear far qw-gE R o wrlt
& &a ¥ wrx Trw A § fac ardardy
¥ gl ¥ daf F ww faw v wR I
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W i o wifg@ drer e e
m:w:ﬁ!ﬂhggﬁu:: Rwrear @y & Faw s § wrw wfg
wolt wr ot € 1 g9 oY W vEer ¥aw . Wt gw-gre & o frier ag
frwrg v g ) &t g § f6 W daaet o et

W w1 wfrer ] v ) awT gfomy

g W7 e ¥ o @ s aw o g gon s gaTX agt I R wiw o
W wTerd wwat o gy @ aw sEwr 3T Twr ¢ wEer qforw
W Tg W L heww & 1 & ATy i geminyfif o
g 5 ot tw o § gowrdr awwd & v T wifivery & 3% wmr £ 0
wmm%;tmgﬂwﬂ’tww Yo gee g )

g #1 R s & gt o dd i g ¢ f e
T N g7 I ey et ﬁ?:ém?mm.
TRty N A R F Shet . (Nugape )
W e AT g g Y oo Reserved-Sch, Castes): Mr. Chairman,

Sir, 1t is this Ministrv that constantly

o0 wra gy Fader wo wrgan reminds our rural population that
!ﬁmmiﬂﬁw wa have established a welfare

wer Rt it § | g9 wwwd W
ww § f§ ag I v, o v
gan ¢ fis xa¥ s W o Ao
o Pty 7g § fis Fremeew wrch
worr fae s Gl @ 0 faw
o T sefey Sty www
W IR frbamew e 1w
R o ¥ oY ol o wd A o g
WG TR FT IS § | TAY o
wgfr

xa¥ a1q &t e1v & gw frkaw v
& wige § e mat & Qi o
TyTaT AR T T wify oy & 1 K
arq §Y arq g 1g W AT * frer e
Tt & g Y I 9% O A
€ §, SergRor ¥ Fag gamr syar wafedt
&Y I ¥ ¥ 97 | W GATAT 7 €
sy wr & ) e ofonm ag
O § fx wwd e gree wisy F @
@& Wi Ier Ifex IwT g 8 a9
g & 1 & wgar § fe wrr vt & fag
s ady ¥ W SANT
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came into existence. But, whatever
it may be, it has been there, and all
of us know it, I hope, from 1857, ever
gince the time when Frederic Nichol-
son submitted his thesis on co-
operation. Since then, lakhs of co-
eperatives were functioning success-
~fully in this country. But, to my
surprise, suddenly some kind of pro-
test i3 coming now. I think that was
probably due to the fact that hitherto
the beneflciaries of these societies
were largely or mainly from the
privileged or the rich classes, But
when the Government has come
forward and has conceived a plan to
extend these facilities to the have-
nots, to the impoverished farmers and
the poor craftsmen, there is a lot of
noise and hubbub, and there has been
not only eriticism but denunciation.
It is not criticism but a great denun-
ciation. But then one can under-
stand this kind of denunciation when
it affects them; only when it affects
them, they make vociferous harangues
against the scheme.

Now, 1 would like to say that it is
after all not a new thing. Even in
our Constitution, article 48 has laid
down as follows:

“The State shall endeavour to
secure, by suitable legislation or
economic organisation, or in
other way, to all workers, 8
cultural, industrial or otherwise,
work, a living wage, conditions of
work ensuring a decent standard
of life and full enjoyment of
leisure and social and cultural
opportunities and, in particular,
the State shall endeavour to pro-
mote cottage industries on an
individual or co-operative basis in
rural areas”,

What are you going to do to solve
this problem and how are you going
to fulfil the guarantees given in the
Constitution? When it is felt that
co-operation will give a severe shock
to the capitalist economy in this
oountry, there ia Jot of protest. That
is only my interpretation to the con-
troversy that we are ot present facing.

Demands CHAITRA 24, 1881 (SAKA)
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We listened this morning to the
speech of Shri Masani. Shri Masani
said that there is a tinge of Hitlerism
in the attitude of our hon. Prime
Minister. The very word is painful
to everyone of us. Supposing there
is a tinge of Hitlerism in the mind
and outlook of our Prime Minister,
we can imagine what will happen to
the other friends? Is it possible for
them to go and speak like that? Our
Prime Minister is not of that type. He
18 the embodiment of our culture, He
is the very quintessence of our civi-
lization, a  civilization which has
preserved individual liberty and free-
dom of expression during all the
vicissitudes of her fortune. That is
not the case with our friend. He has
only taken ‘over-advantage’ of that
quality of our Prime Minister, and the
freedom of expression guaranteed in
the Constitution.

Now, I am not at all opposed to
criticism. Criticlsm will always
rectify a man, the mistakes of a man
or the misdeeds of a man. I am for
criticism. Without criticism no demo-
cracy can function properly or
successfully. So I am for criticism.
But when you want to express your
view-point and criticise, in your
enthusiasm to criticise. it is not at all
desirable to cross the border-line of
decency. My hon. friend Shri Masani
is a learned friend of mine, I have
always great regard for him, and in
one sense I have regard for him as a
teachers, because I have studied many
of his books. One of his books ‘our
India’ has attracted many youngsters
like me_ but when I learn that he has
attacked our Prime Minister, I am
complete]ly delivered of the respect
and regard I had for him so far.

In his Presidential Address at the
first conference of the Ali-India Food-
grain Dealers, Mr. Masani referred to
the following remarks of the Prime
Minister in regard to the fear expres-
sed that co-operative farming would
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lead to forced labour, collectivization
and commumsm:

*“Well, if 1¢ leads to that, let it
I am not frightened.”

But our learned friend, Mr Masani,
criticised and attacked the Prime
Minister for making these remarks
saying:

“It is a pity that such reckless
and irresponsible words should
fall from the lips of our Prme
Minister *

This 18 the compliment that Mr.
Masan: has paid to our Prime Mimus-
ter We should remember that our
Prime Minister 1s not only the Prime
Minister of this country, but he 1s the
captain of the lhiberation movement,
he 18 the greatest thinker I am very
sorry he is not present here today

8o. I reauest the Ministry not to
pay any head to this thoughtless
eriticism, but to carry out co-operative
farmimg with double wvigour and
enthusiasm, which my hon friend.
Shr1 Murthy, 18 having abundantly I
am sorry the Minister 1s not here. he
1s also a devoted soul and a source of
admiration to all the youngsters in
this country

Now, what are the salient benefits
that are likely to be derived from
these co-operative societies? To my
mind, co-operative farmmng 1s the
only way to consolidate all tiny and
uneconormuc holdings Unless there is
consolidation of small holdings, it is
totally impossible for you to step up
production, because you will not be
in a position to unprove the method
of farmung, you will not be 1n a posi-
tion to apply scientific skill or to
mvest increased capital in the land.
So, for stepping up production, this
consohdation is essential

Secondly, it will reduce the cost of
production It will also facilitate the
poor farmers in getting loans, so that
they may easily purchase fertilisers,
good seeds, etc. 1t will also ensure to

APRIL 14, 1980
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them a minimum definite income It
will also benefit the agncultural
labourers as well as the landowners
As the Prime Minister sald, it will
also bring about a social cohesion It
will promote the feeling of brother-
hood, the community feeling, This
will also, to a certain extent, deliver
them from the economic thraldom in
which they were held by the capitalist
class 1 thigs country

Against joint farming, two false
allegations are made end I would like
to repudiate them by taking some
more time The first allegation is
that 1t will lead to slave labpur

Mr. Chairman: I will advise the
hon Member to leave it to the hon
Minister to defend, he has not got
much time

Shri Ayyakannn: Regarding the
allegation that it will lead to forced
labour, today all our . officers, our
intelligentsia, attend office from 10 to
5 They work ina team spiunt,
systematically and scientifically Is
that called forced labour” Agamn, m
Malaya and Ceylon and other coun-
tries 1n the plantations so many
labourers have been working as a

Can it be called forced labour®
It You say 1t 1s forced labour, I will
just bring to the attention of the hon
House the pathetic conditions that
prevail today I will just take the
example of a lady who gives birth to
a child Even before the completion
of one month the poor lady has to go
to the fleld, work in the fleld in the
hot sun from mornmg seven to six
o'clock mn the evening Agam, the
poor lady has to go back and cook
her food for her people and it will be
11 O’clock before she goes to bed
Again she has to wake upat 8
O’clock in the morning That is the
prevaiing condition It is really a
pathetic condition When I find this
15 the condition I venture to say
without fear of contradiction it is
better to have forced labour rather
than this This will not result im
forced labour. When we want to give

!
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employment, let us have it Why not
we sacrifice the LUberty to be idle®
Why should we be idle?

Again, a remark was made 1n this
House by Shri Masam that it will
lead to bloodshed and civil war It
is something horrible to think I am
veally surprised that a learned person
hike Shri Masani pays that a revolu-
tion will take place Revolution or
civil war or bloodshed, 1s to so easy
to occur? Is it common in history? I
have studied Edmund Burke and
Bertrand Russel and I find that they
have never occurred Again, I would
refresh the memory of some people
by quoting what Edmund Burke has
said about bloodshed Edmund Burke
has said that “the past should be
gloomy, the present should be dark
and the future should have no hope”
Only under those circumstances could
revolution or bloodshed take place
This 1s the view of all Philosophers
from Plato to Bertrand Russel. It 1s
also the view of all histomans from
Thucydidaes to Tonyen Bee

The great Rousseau has saxd whe-
ther there 18 God or not, you create
one God So also, whether there 1s
benefit or not, you adopt co-opera-
tives But I have no doubt n my
wmnd that this will remove poverty m
our country

Shri P. G Deb (Angul) While
moving my cut motions I would like
to expresss my views on certaimn pro-
blems which, in my opmion, are of
vital importance for the development
of Community Projects and NES
dlocks in our country I recall the
day when this scheme was launched—
it was the 2nd of October 1952, the
hirthday of Mahatma Gandi  Now
seven vyears have passed The First
Tive Year Plan is over after a good
amount of expenditure to the extent
of Rs 52°04 crores apart from other
contributious. ¥or the Second Plan-
period the Government have allotted
sbout Rs 200 crores for development
work which is now going to be com-
pleted in a few years' time

Demands CHAITRA 24, 1881 (SAKA)
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Sir, "ne would naturally ask: has
there been any beneficial change
brought about in these villages at the
cost of so many crores of rupees? The
answer will be somewhat halting and
otherwise No doubt this develop-
ment work 1s a part and parcel of
Government's whole development
programme, on which depends the
destinies of our independent India In
itmoroving the position of the down-
trodden community, which cover an
area of 5,80,000 villages of India, the
Government have rightly fixed a
target for covering every village
through these development projects
But what do we see at the practical
fleld” The community development
projects are at present 1s a great
mismanaged werehouse, The type
of works that we see are without the
proper financial control and checking
from the Centre, more so at the State
level It has given chance to a sec-
tion of the people to make hay while
the sun shines I fail to understand
how the Government 18 gomng to
benefit the willager in particular, the
way these things are being handled.
In the villages we find that there is
no enthusiastic feeling amongst the
people to welcome these schemes The
poor men are not yet convinced that
this 18 gomng to be a good thing for
them. If I may say so, the vast elec-
torate the real masters of our coun-
try today are blissfully ignorant of
and indifferent to what the Govern-
ment are domg with regard to the
community development projects.
This 1s because the whole approach
to my mund seems defective

Carl C Taylor, Ford Foundation
Consultant on Community Develop-
ment, has pointed out stating whether
community development has become
people’s programme with Government
assistance or the Government's pro-
gramme with people's assistance This
remark 1s quite justiied Today we
have the Government programme
thrust on the villages without taking
the people’s programme into confl-
dence Though the Government has
lately realised this, stil] there seems
to be no practical change at all, up
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till today, because the people are still
thinking that these schemes are an
imposition on them. Sir, I feel that
the evolution of upgrading the masses
should find the nucleus amongst the
poorest of the poor and not from the
top. The village level worker is often
considered a Government agent. The
8ocial Education Officer and the like
are thought of as persons taking

round visitors and higher authorities

for sight-seeing and entertainments
etcetera.

The greatest drawback, therefore,
has been that most of these officers
in community development have
neither the theoretical knowledge of
technical community development
methods nor do they have practical
experience in local community mobi-
lisation. These are the two very
important factors in my view. These
men should be trained officers, with
good administrative experience to
oope with the co-ordinated administra-
tion, Today the majority of them are
fresh from colleges or inexperienced
people posted to these jobs. One
should not forget that it is these peo-
ple who hold the pivotal positions in
the real administration of the country
and hence much will depend on how
their minds work. 8ir, the key to
success in an administration is to
follow the dictum that “tents are
mightier than the pen”. More of
touring, more of spot enquiries and
more of checking are essential factors
in an organisation like that of our
community development, This s
lacking, by far lacking and probably
{ may be perfectly right when I say
0.

May I take this opportunity to
refer here to a very recent statement
made by the hon. Prime Minigter a
few days back while inaugurating the
National Shipping Board at Vigyan
Bhawan on the 10th April, 1959. HNe
said in the course of his speech that
planned advance and planned co-
erdinated are  essential
factors for successful implementation
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of the planning schemes. I agree with
the remarks of the hon. Prime Minis-
ter. That applies more so to this
community development work. There
is lack of co-ordinated administration,
as I said before, at each block level,
¢ you mark that very carefully. It
is often seen that there is constant
clash between the BDOs and the
Government authorities, All these
defects need to be nipped in the bud
and duly rectified it the Government
means real work. On the other hand,
what do we see? We find—visualise
for & moment, if we just think over
for a moment—that all over the coun-
try the villagers are migrating into
urban areas for want of better living.
The Census report of the Govern-
ment speakers for itself. In 19851, the
urban population in India was 62
million. In 1958, it was over '/0 mil-
lion. Now, in 1939, I am sure, it has
considerably gone up. This shows
that there ig a continuous flow of
people from the village areas to the
urban areas. Life in the village has
lost its charme This is a fact. If the
Government had been achieving
their aims and objects through the
Community Development and N.ES.
Blocks, why should the villagers
migrate to the urban areas, I ask. To
obtain proper benefit, therefore, the
Government should think of absorb-
ing the rural population in the rural
environment itself. This can be done
and achieved only by making the
rural areas attractive, remunerative
and progressive, according to the
choice of the people, which is the
most important factor, Creation of
confidence in them is essential, They
should not beallowedto disintegrate.
They are slowly disintegrating, In
my opinion.

For all this, what is required is
sincerity, and above all the right
type of administrative care to satisfy
the people? What is the picture that
we find in our country? Let vus
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the same old poor man-—may not be
eld; old and young—the same poor
man, backward, neglected. forsaken
and exploited to the utmout.

Here, I may say in passing about
my own State of Ormssa There, m
sn atmosphere of political feud
which every one knows the common
man 1s thrown to the walls Nobody
cares for hum. Sy, m my mind,
what strikes most 13 the dominance
of political bias over these com-
munity development areas. Thus is
my experience mn Orissa I do not
know about other parts. Many Gov-
ernment servants gre forced to lose
their individuality for mere political
considerationg and act uo to it This
has either directlv or indircctly
brought in nevotism, favouritism and
above all, disparity in the allocation
of works in these development pro-
grammes This must be stopped 1if
tha Government means real business
and the country's benefit at large.

Then, I come to another point
When we think of the United States,
we find, 15 per cent of the US popu-
lation 15 producing enough tood for
that country But. India despite
having a 85 per cent agricultural
population, has not become self-
sufficient 1n  food up till now We
require the human quality to be im-
proved Probably because human
quality improved in those parts of
the world, things are better off snd
they are doimng well. But, we re-
quire the human qualities to be mm-
proved. For that. what do wa re-
quire? Therefore, it has been my
opmion and I still hold that there 19
no long term process of educating
the farmers or changing the psycho-
logy for the betterment of their life.
1 may point out that there is the
seart propaganda in the villages to
cnange the outlook of the peasants
There 18 lack of publicity at the vil-
jage level

To overcome that. I would sug-
gest that there should be continuous
dintribution of posters, pamphlets,
bulletine, and edvertitements in

Demands CHAITRA 24, 1881 (SAKA)
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segional languages in all the villages
of the country This should be one
of the most important administrative
works and. 1n my opinion, I hope the
non. Minister of Community Deve-
iopment will think over it and give
it the topmost priority If this 1s
done, I believe, it will soon change
the outlook of the villagers and give
them incentive to venture into new
schemes launched by the Govern-
ment. Today with even all the
schemes, whatever they are, launch-
ed by the Government, the villagers
do not have that impetus to go and
ask them for give other help to
carry on.

it may be argued, of course, by
some officers that the publicity, as
suggested by me, will mean heavy
expenditure and extra time taking
on the part of the already busy
officer at the district level Because,
Sir, the same thing was smd m
reply to my question in one of the
meetings 1n my State while I was
discussing over these issues I would
therefore suggest that Government
should evolve special pubheaty or-
ganisations at each distnict level,
under the direct control of the Cen-
tral Government. The Central Gov-
ernment should have financial and
admunistrative control This will in-
fuse enthusiasm into the minds of
the people and will be helpful m the
way of implementation of the Com-
munity Development Programmes

{

We all know, Sir, that bv the end
of the Second Five-year Plan and
the beginning of the Third Five-year
Plan the amount of these schemes
will increase by 100 per cent I
woulq therefore, like to suggest two
measures to the Government. First,
there should be a separate post of
Development Commussioner at every
district level to cope with the entire
Community  Development work.
Secondly, in order to develop food
production, ang to make 1t a success-
ful venture, Government should take
the help of the retired Agricultural
officers They should utilise their
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experience and knowledge. Other- thought it it to request me to o0~

wise, I feel that this trained man-
power ia going on waste in time of
need. <]

Besides this, I am sure the hon.
Minister will bestow hig atter.i‘on to
another aspectof the problem, 1come-
ly, the problem of unemployment
and under-employment. This prob-
lem has been neglected to a very
great extent all along. We should
‘minutely attend to the removal of
unemployment and under-employ-
ment in the block areas. Sir, I expect
that, in this direction, proper care
should be taken by the Government
to give employment to as many locat
people as possible as officers and the
like in the different works at block-
levels. This has not been done so
far as Orissa is concerned. I hope
this point will be taken into consi-
deration.

1727 hrs,
[MR. Seeakzr in the Chair)

Lastly, Sir, I would like to con-
clude by telling this hon. House that
by and large, the success of our
Community Development Program-
mes will depend, with what sincerity
of purpose the problems are tackled
today, and that is, the Government
thinking i terms of the next gene-
ration and not the next election.

Shri 8. N, Mishra: Mr, Speaker,
Sir, at the very outset, I perhaps owe
a word to the House how I happen-
ed to be here in the present context.
As the House knows, the hon. Minis-
ter for Community Development and
Co-operation has been lying ill for
some time. He is extremely sorry
that it has not been possible for him
to take part in these important dis-
cussions. Sir, presumably because I,
in my own humble way, have been
taking some interest in thig subject
of Co-operation and not because men
in politics are supposed to be pro-
fessors of miscellanecus know-
ledge that the Hon. Minister has

operate with the Deputy Minister of
Community Development, Shr:1 B. 8.
Murthy, in dealing with this subject
here,

1 would be dealing with only one
particular aspect of this Ministry
under discussion, namely Co-operation.
The hon. Prime Minister has con-
siderably lightened my burden by
making very important observations
while submitting the Demands for
Grants for this Ministry. He focussed
his attention almost entirely on Co-
operation. I am quite sure whatever
ponts remain after 1 have spoken
will be dealt with by my hon. friend,
Shri B. 8. Murthy when he winds up
the debate tomorrow.

This subject of Co-operation has
assumed great importance and Dpro-
minence and I think quite deserved-
ly, during the last few months. Par-
ticularly after the Nagpur resolution.
there has been a ferment of ideas in
this country and the stir of a new
enthusiasm and determination to
implement the programme of land
reforms and to bring into being a
new rural society. In the main, the
idea of co-operative farming has
been under active controversv for
some time. We welcome this con-
troversy that has followed in the wake
of the Nagpur resolution. But ths
controversy has also led to some
pathological reactions, and this House
itself has witnessed to what extent
these reactions can go.

The hon. Member belonging to the
Socialist Party, Shri Braj Raj Singh,
said that people were being allowed
in this country to preach against co-
operative farming. OQur Govern-
ment do not believe in gagging the
mouths of people, however vehe-
mently they might be opposed to
the idens which Government hold
that the country wants. And, there-
fore, he would see the spectacle of
persons  strutting about the Stage
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going from one end of the country
to another with a good deal of
crusading zeal, and he would find
persons like Shm M R Masan: alive
and kicking

What has amused me most
throughout this controversy 1s that
at has got on the nerves of some
honourable gentlemen 1 comfort-
able positions Those who lie m the
lilies of hife and write sonnets to the
moon have somehow tried to show
how thewr hearts have been over-
flowing with the milk of human kind-
ness for the sun-burnt peasants It
18 all very good if all have therr
dearts overbrimming with sympathy
and compassion for the poor peasants
mn the field, but they must remem-
ber that these peasants are cold-
blooded realists and they aie not
gomng to be taken in by seductive
slogans

So, as I said, this controversy has
got both healthy and unhealthy
features The unhealthy feature 1s
that the real issues relating to co-
operative farming are sought to be
clouded m a smoke of prejudices,
unnecessary politics and  sectarian
interests It i3 nothing pecuhar te
this country that you find some per-
sons going about, painting the most
lurid picture of the Kallu avetar of
collectivisation

You would remember that only a
few weeks ago in the State Legisla-
ture of Assam, one hon Membe:
dangled the picture of Kalki avatar
and the hon Speaker there-was im-
mensely interested m that portrait
Here, you find the word portrait of the
Kalki avatar of collectivisation This
18 nothing pecubiar to thus country
Even in those countries where co-
operative or collective farming was
introduced for the first tme, there
were people who saixd that there
would be collective meals and col-
lective wives, and even then these
things went ghead

CHAITRA 24, 1881 (SAKA)
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The Minister of Rehabilitation and
Minority Aftairs (Shri Mehr Chand
Khanna): Collective wives?

Shri 8. N. Mishra: Yes, collective
wives Now, what is being said is
that in the wake of co-operative
farming, all kinds of compulsions
and coercions are going to come And
they say that there would be com-
plete negation of the democratic
values and lberties for which the
country stands I do not qQuite
understand why people in the coun-
try and particularly the hon Mem-
bers m this House should feel
diffident about theirr strength as
democratic citizens of a great coun-
try with a great constitution I do
not quite see why they should not
feel confident of the political institu-
tions or the traditions of the country
Anyhow, they have thought fit to
raise all kinds of bogeys and ghosts

This 1s again nothing peculiar 1n
connection with this question of co-
operative farming, because if ynu
recall the history of one or two im-
portant occasions in our national! snfe
you would come to the conclusion
that the crumal steps have always
been confronted with musgivings and
resictance

Please for a moment call back tn
your mind the national struggle and
tha method of satyagraka that was
adopted Even at that time there
were people in thys country who
useq to advance arguments almost in
the same terms as they are advanc-
mng at the present moment 1n the
context of co-operative farming
They used to say that, in the first
nstance, satyagreha might not re-
main satyagreaha that non-violence
would degenerate into violence And
that 1s what you find bemng <aid
ever now They say that this volun-
tarmness and free choice are not
going to remain, and this 1s going to
be followed up by collectivisation
Then also 1t was being said that even
if satyagraha did not degenerate into
violence, it would not succeed against
the mighty British imperialism Now
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agamn they say, it it remamns vohm-
tary, this movement would not suer-
ceed. This is & pecular kind of
argument. But on all crucal occs-
sions in our national life there have
been doubting Thomases who have
tried to produce all kinds of argu-
ments to try to frighten the peopls
away.

Shri B. 8. Murthy: You must be
glad that there are only doubting
Thomases but not denying Peterst

Sbri 8. N. Mishra: Let us remem-
#ser another important occasion 1o
our national lifee. When planning
was being introduced in this country
I remember the same kind of argu-
ments were being advanced agamst
1t  People who are supposed to be
very learned and wise and all that
said that there was no need for »
planned co-operative effort. They
used to ask° why not leave econo
mic development to the wills and
decisions of individuals? Thev used
to point out the instances of the eco-
nomic development of those countries
which had got private enterprise
They saud* look at the examoles of
these countries® private enterprise
bas worked miracles and wonders;
why then do you people waat to
introduce planning in this country?

The same kind of thing is being said
now: why not have peasant ciltiva-
tion, famuly cultivation; why go im
for co-operative farming® This re-
action 1s, therefore nothmmg peculiar
%o the occasion

-

To my mind, this co-operative
farming is going to determine whe-
ther the country 1s prepared for
socialist advance or not. We who
delong to the Government or {o the
Congress Party are absolutely clear
i our munds that the country s
prepared for a socialist advance, and
therefore we are approaching this
task with all hope, faith and conS-
dence. We are approaching this task
with confidence also because we find
wonderful adaptability in the Indian
people Nowhere in the history of
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the world will you find such wonder-
ful adaptability as the Indian people
possess This is the gemwus of India,
and I am Quite sure that this genius
of India 13 going to assert itself
again 1n the context of this co-opers-
tive revolution, in the context of the
establishment of co-operative demo~
cracy

Sir, you will remember that we
have accomplished the most funda-
mental revolutions in this country
the most peaceful and cheerful
manner. We have absolutely ne
grievance agamnst any class of people
All classes of people in the country
have fallen in line with the social
objective Therefore, it has bren
aptly said by a journalist that in this
country the revolution 1s spreading
like an o1l stain,—as smoothly and
pervasively as an o1l stain I am
quite sure that the next social and
economic revolution 18 also gomg to
spread like that

Coming to the jinstitutions at the
village level, you would remember
that the Prime Mmister has repeat-
edly stressed that the wvillage pan-
chayat, the village co-operative and
the wvillage school constitute the
foundation on which the edifice of
the India of our dreams is gomg to
be raised. In my opinion, we must
not forget that this 1s the basic
trinity of the social and economic
development of our country. It 18
extremely important that we must
set the pattern of social and econo-
mic life at the village level on sound
limes For, f we muss the bus at
the village level, we would miss the
bus all along ‘Therefore, it 18 ex-
tremely important that we must take
care of the roots of our growth and
prosperity that lie in the village,

also been piaced by the National
Development Council in many ways
similar, has been conceived as a shep
in that direction. This, as has been
pointed out by the Prime Minister
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and also by other hon. Members, is a
programme for a new rural soclety
on the basis of new organisation of
production, new mode of production.
Therefore, it is going to produce a
new dynamism. When people speak
of dem,ucracy being in danger, I would
like to submit that nothing is going
to make democracy vital and vibrant
except these village co-operatives,
village panchayats and the village
schools. If we do not enable people
to shoulder economic responsibilities
at the village or other levels, please
take it from me that we would be
ted with the same problem
'which a political scientist has des-
ibed as the problem of anaemia at
the extremities and apoplexy at the
centre. So if we want to make a
democracy a throbbing reality, it is
extremely important that we must
build up these institutions in the best
manner possible.

Now I would like to invite the
House to look upop co-operative farm-
ing in this perspective and also in
now going to place before you. I am
sorry that many people grow some-
tirhes hysterical in their denunciation
of co-operative farming. Shri M. R.
Masani is not here and I do not think
it is necessary for me to recall his
ghost here for my psychological satis-
faction. But even so. I think I would
be doing less than justice to him if I
do not take care of certain points
mentioned by him. He has been act-
ing as a spearhead of a particular
section of opinion in the country and
going about, as he said, from confer-
ence to conference with wonderful
proselytising zeal. In my humble
opinion, he belongs to that class of
people who, though dead, would not
lie down. I do not say ‘dead’ in the
physical sense of the term; it is
obvious that he is very much ahve
and kicking, and I would give him all
my good wishes. But us some young
friend was mentioning only a few
minutes back, we are missing the
Masani of old days. There has been
a complete metamorphosis in him.

Many a time he has been saying that ~

human asture is humsn nature and
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it is not going to change; the peasants
are not going to change. The changes
that have occurred in the hon. Mem-
ber, Mr. Masani, give me hope that
pedsants are going to change and the
change required in peasants is of a
much lesser order than the change
undergone by the hon. Member.

Again, I am reminded of another
class of people. Mr. Masani, probably,
thinks that he believes in democracy,
in the liberal values and all that. I
very much wish that were so. In my
opinion those people who would
neither advocate co-operation or
collectivism belong to that group
which we might call neither for
God nor for the Devil. I do not know
how to classify them. But this is a
point with which I am confronted just
now.

It was said in the morning to our
great amusement and delight: if
you feel confident that people are
behind co-operative farming, as the
Prime Minister said, why not go to
the polls? I say that there is no doubt
that we must go to the polls when-
ever there is need for doing so. From
morning I have been sitting in this
House and listening to the debate with
rapt attention and his was the one
lone voice against co-operative farm-
ing. If he is in a minority of one in
this House. it is strange logic to say
that he would be in the majority in
the country. I find that these is
almost near unanimity in this House.

This House is the greatest slice of
the national mirror, All the progres-
mve parties seem to be ranged
behind—asall the sizeable and significant
political parties are behind—the co-
operative farming idea. I do not
speak of what they call the incipient
brake party, or hold-up party or the
stop-party. Now we are hearing that
a brake party is necessary, a hold-up
party is necessary and a stop party
is necessary. I do not know whether
we can do anything with that kind of
incipient brake party. But, there is
no significant political party in this
country which is not behind this co-
operative farming idea. So, the Prime
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Minster was completely correct when
he said that the country was behind
this co-operative farming idea and
that co-operative farming does
represent the urge und aspirations of
the Indian masses This is not only
a rhetorical flourish to say like that,
this is a hard reality

Mr Masama quoted one opimon
poll I do not know whether it can
be called opimuon poll or what He
quoted a Member of the Press He
also happens to be a dear Inend
of mine and I certamnly think hum
to be one of the brightest men I
have come across But I do not know
to what extent a whirlwind tour can
fndicate the opinion 1n the country-
side—with all deference to the hon
member who conducted thus kind of
poll Even if in any particular area
the opmnion was like that, here was
an authentic voice of the Indian pea-
sant, Ch Brahm Prakash I say he is
the authentic voice of the Indian
peasant and not Mr Masam He said
that 1,000 representative peasants
collected at a particular place and after
5% hours of discussion, gave full-
throated support to the co-operative
farming 1dea

Having said all that, the House
would certamly expect me to tell
what 18 exactly the rationale behund
it, the economic rationale, I mean
Many people are opposed to this i1dea
on economic grounds, they also some-
times say it may be theoretically
sound but i1t would not be adminis-
tratively feasible I am not one
of those persons who would accept
defeats, if the 1idea 1s sound, that
it would not be translated into reahty
But there are people who say like that
These people seem to miss how the
rural society Is being transformed out
of all recognition The fabric of the
rural society 1s under severe stran at
the present moment Diverse kinds
of poltical, social and economic
fnfluences are working and the village
is no more the sleepy contented crea-
ture it used to be Today it is like
e Titan shaking his locks. We have
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to take into account this Titan, take
cogrusance of this Titan, and do
something to satiefy the urges and
aspirations of the people Under
the imgact of rapid population growth,
and expansion of educational oppor-
tunities, under the impact of indus-
trialisation, urbamsation, psycho-
logical demonstration, effects of the
new goods and new way of life, the
village 1s being transformed beyond
recognition and the urges and aspira-
tions of the wvillage people now
demand a new and larger equli-
brium How will this equlib-
rium be created 18 the question which
thus House has to grapple with and
not to grapple with 1n a way which
gives an 1impression of casualness
Many people say why not leave the
peasants as they are? Give them some
help, assistance, services and fac:lities,
and allow the peasant farm to remamn
as 1t 1s I do not quite understand
this and I do not know whether they
have had a taste of the peasant life I
come from the peasant stock and I am
proud of i1t What has this peasant
farming done in the state of stag-
nation through which this country has
passed all these years” I do concede
therc are wvirtues in peasant farming
But when the man-land ratio 1s so
unfavourable and the holdings are
atomised into tiny smuthereens, I do
not know how the peasant can make
good 1n the present framework This
some of my hon fments want conveni-
ently to slur over Then, this peasant
farming—what has it done particularly
m the state of stagnant economy?
Please dig up the history of the last
2530 years You would find that
majority of 30 per cent of the agricul-
tural labour came from the peasant
families and, 1if this process i1s allowed
to continue I have no doubt that in the
next 25 years or so the percentage
would go up from 30 to at least 50
This 1s a very terrible prospect to con-
template with any measure of equani-
mity The landless in the village is not
an integral part of the community, of
the productive life of the village He iz

not going to reman a spectator all e
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time. He has to be integrated into
the community and 1ts economuc lfe
Unless that iz done through a co-
operative framework, I do not know
how this problem can be solved Then,
agan, in the context of the peasant
economy we have had to depend upon
imports of foodgramns for so many
years We have had to depend upon
the import of foodgrains So, in what-
ever way you think you would come
{0 the conclusion that we require not
a munor increase in agricultural pro-
duction but ’n upsurge in agricultura}
production When people think of
these services and facilities, they think
m terms of a margmal or small
increase But my submussion 1is that
the situatige admits of nothmg less
than an upsurge in agricultural pro-
duction

How can this upsurge be brought
about” In my humble opinion there
are only two ways of doing 1t One
way 18 to go in the full-blooded
capitalistic way Even if you leave
aside the social considerations and try
to put the clock back, I do not think
that this capitalistic way would be
desirable from the pomnt of view of
mndustrialisation The capitalistic
development 1n agriculture would
require the widening of the techno-
logical base und, therefore, greater
dwversion of scarce capital resources
from industrialisation to agnculture
This would also lead to unemployment

Then, Sir, there wouid be the ques-
tion of retaining all the reactionary
institutions; and not only retaining the
existing ones but also calling back to
life the old ones which were demo-
bshed long ago This is, Sir, some-
thing which cannot be done 1n the late
20th century Shn Masanm has been
digging up the geological layers of
thought of the 18th century He wants
to replace the 20th century Dy the
10th century, He is a crusader in
favour of the 19th century idea

Mr. Speaker: The hon Deputy
Minister should try to conclude his
speech now.
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Shri § N. Mishra: Sir, I would like
to have some more time

Mr. Speaker: I have given him half
an hour

Shrl 8. N. Mishra: Sir, I had sud-
mtted that I would be taking not less
than 45 minutes

Mr. Speaker: What
colleague?

Shri 8. N. Mishra: He would be
taking care of the community develop-
ment, the important aspects of com-
munity development and some resa-
duary points, if necessaty, m this
connection

Mr Speaker: Non-officmal Members
complain that they get no time and
the Mmsters—one, two, three—take
much of the time Very well, he wall
have 15 minutes more tomorrow

about his

Shri 8. N. Mishra: Sir, 1f you could
give me 10 minutes more today I need
not carry over to the next day

Mr. Speaker: Is the House willing
to sit for 10 minutes more?

Sardar A. S. Saigal (Janjgir) The
time may be extended tomorrow

Shxi Thirumala Rao (Kakmada):
Sir, he requires some more time,
becau ¢ he has to deal with the merits
of co-operative farming

Mr Speaker: Why does the hon
Member want to help him? He him-
self wants only 15 munutes Let us
finish it today, because we have to
finish the other Demands, otherwise
we won't have time to discuss one or
two Demands altogether Therefore,
ull hon Members are requested to
continue 1n their seats It i1s a very
interesting debate

Shrl 8. N. Mishra: Sir, I was sub-
mutting that there were only two ways
of domg 1it, the full-blooded capitalistic
way or the co-operative way Now,
when we have dismissed the capitahis-
tic way, in my opimwon, the co-
operative way 1s the only way in
which we can bring about increase in
productivity in the village
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other wark, industrial or other, Now,
This has been questioned, and this ) " "0, istribute this work? The

morning also some doubts were ex-
pressed that wherever co-operative
farming or collective farming has been
tried it has not led to any increase
Jn production. On the contrary, the
contention was that it has led to a
definite fall in production. But, Sir,
1 have got before me the experiences
of foreign countries and the experi-
ences in our country also. My friend,
Shri Vasudevan Nair, took some pains
to point out the developments in some
of the countries. But I would like for
the sake of clarity to refresh the
memory of the House in respect of two
or three countries which have been
generally mentioned in this context.
N\

18 hrs.

Mr. Speaker: I have been listen-ng
10 the speeches of hon. Members and
also the speech of the Minister. Evi-
dently, hon. Members are anxious to
know the details of co-operative farm-
ing. For instance, it all the lands are
to come under a particular co-operative
society or unit, what 1s the nature of
the system going to be? There are
peasant proprietors who are cultivat-
ing their own lands and there are too
many landless labour classes. There-
fore, how the work is to be distri-
buted? If the labourer has got a land
he can cultivate and use his own
Jabour. Therefore, he need not go in
search of employment. That is the
first point. Secondly, about the pro-
<duce, after all the expenditure, how
the produce is to be shared?

These are all points which hon.
Members would like to get clarifica-
tion upon, and the doubts or difficul-
ties should be removed. Generally
saying, “No, no, this is not the 19th
century but the 20th century” and all
that may not carry conviction. What
are the instances and what are the
incidents of such a policy? We will
assume that there are a thousand
people in the village; only 300 have

t land and they cultivate their land.

other 800 are engaged in some
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one or two, the others may be wedded
to the principle, but the point is, how
it works in practice. These ure the
points which the hon. Minister may

having listened for n
hour, he said he wants
Minister an  co-operative fa
What the hon. Minister has been say-
ing so far does not appear to relate
to co-operative farming.

Shri Thirumals Rao: I may explain
one thing. There is so much contro-
versy going abou? day in and day out
in all parts of the country, and the
Government, as the instrument of
power and who sponsored the policy,
is expected to know and is expected
to have worked out all the details.
Every section of the House is in need
of proper education about these

thiggs.
Mr. Speaker: How does it happen?

Shri 8. N. Mishra: They would go
on, but may I submit that I was also
expected to take care of the points
that have been raised during the
course of the discussion. *You seemed
to be extremely interested—that was
my impression—about the aspect of
production, whether it has gone up or
gone down. Therefore, 1 was trying
to take care of the points. Otherwise,
no Member expressed any desire about
the details of co-operative farming. It
has fallen to your own goodself to
mention that. But no other Member
has mentioned it. I am not expected,
I, ...

Mr. Speaker: Shri Thirumala Rao
was the Chairman of the Committes
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then. After having heerd the hon.
Minister for half an hour, he wants to

hear the Minister on co-operative
farming. Then, what he has been
hearing so long was different.

3
8
g

ve his own individual
opinion. I have also got some impres-
sions of the House as to how it has
been reacting, to .what I have been

Now, experiences in other countries
were referred to. It was said that
nowhere had production gone up. I
would quote what the Prime Minister
of Poland said recently, particularly in
respect of increase in production. He
said that the results of their work are
good and encouraging and on an
average, better then the average
results of the individual farms.

Another document In respect of
Poland mentions that the crops of
four cereals amounted in these co-
operatives to 17:4 quintals per hectare;
that is, 17'6 per cent. more than in
individual farms. That 1s in respect
of Poland.

In respect of Yugoslavia ulso, it has
been mentioned in one of the docu-
ments which has been recently put
out by the Yugoslavian Embassy here,
that the Yugoslav people have found
that although as compared to 1857, the
average yields diminished due to un-
favourable weather conditions in 1958,
the yields in co-operative and State
farms were higher than in 1957 because
of the application of modern scientific
methods. In the same way,
Bulgaria, I have certain figures which
indicate that whereas the average
yield for the whole country was 657
kilograms, the average yield for co-
operative farms was 705 kilograms.

45 LSD—9.
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1 have mentioned these examples of
foreign countries only to correct any
possible wrong impression that might
be created. I db not want to stress
that we should copy their methods or
techniques. We will have to develop
our own domestic experience through
trial and error, and we must have a
completely home-spun method and
technique. What would interest you
most is the experience in our own
country. Recently a study was under-
taken by Mr. Bimal Shah in Gujerat.
Sometime back, when the Finance
Minister was speaking, some sceptical
references were made regarding co-
operative societies in the Bombay
State.

Dr, M. 8. Aney: Is there quorum in
the House?

Mr. ‘Speaker: If there is n6 quorum
the bell will be rung.

An Hon. Member: There will be
nobody outside.

Shri 8. N. Mishra: I can continue
tomorrow, because I have had the
misfortune of being called at the fag
end

Mr. Speaker: Hon Ministers must
hedar what the others say. So, natu-
rally, they come at the fag end of the
debate, though not at the fag end of
the day Hon. Minsters belong to a
particular party and they must have
a sufficilent number of Members
attending the House. If the Opposi-
tion does not attend, possibly they
would like to go home; but, the Gov-
ernment must have a sufficient num-
ber The hon. Deputy Minister wanted
me to stay and I stayed. But I cannot
ensure quorum also. All right; the
House will stand adjourned till 11 a M.
tomorrow.

18.08 hrs.

The Lok Sabha then aajourned till
Eleven of the Clock on Wednesday,
April 15, 1959/Chaitra 25, 1881 (Saka).





